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Mr, Speaker: Further discussion
can be initiated by some member giv- class could not have been presented,
ing a notice. For the present, I have he said.”
notice only for a half-an-hour discus-
sion. The present notice is only ask- SR fee ggi #g1 & —
ing the Minister to place all relevant

papers on the Table of the House, On “The Finance Minister did not
that, the Minister says that he cannot bel_ieve in control nor in nationali-
place them on the Table at this stage. sation of banks and seemed to
So, we will have this half-an-hour have forgotton Bhubaneswar, he
discussion, So far as the observations said.”

of Shri Swaran Singh are concerned,
certainly they would be kept in view  wq wrefira #gd & § fafrex @

as to what part can be discussed. It e =
is certainly not possible to discuss ﬁ g o & g f R @

what is under investigation. That safag & &t fF @&t dv § gwToETg w°
will not be possiblee We will see W H AT AT €0
how the hon. Member initiates his dis-

cussion. Of course, I cannot allow 7{1?1' et T
anything that comes in the way or EERSIRS et 3 f

prejudices the inquiry or investiga- (9 FdAT® &1 Froew<r fearfae

tion. T will see to it, T A F AR F e et @
—— oifgx 9r9 S 94T AT 9EAr ¢ wer
12.20 hrs. FHTX WTHA W1 OF WIATIAT AHILEH

GENERAL BUDGET 1964-65—GENE. W1 & S8% ™ 19 FT AT W4T
RAL DISCUSSION—Contd. 2| Yooo AT frasy WA 2 W

Mr. Speaker: We shall now take up X¥q TET AT A ZTFfI q¥e a:m
the General Discussion on the General Hrodroudo AT €9 T IATHAT
Budget. Shri Banerjee. AT A 2T 47 IH AT o w0

st @o H{lo TN (w) . AT IE AT ¥ ¥ § T dloElo
seqel wared, o go e ¥ frer- THo FT 94 ¥ #r% frwrer faam

fer ¥ ag aR ey o wer w0 A1 & T WA § | WA A I
fiF 7 a7z ST 2T AT A & Ty 8 T F AW o¥ T I 93 |
wrew gran @ fF gwe faw wdr ot & THFT HAET T PO fF IH w0 T
arafaen & ¥ a7 faeTe < Faw FT FEMT FEST EAT AT L T8

70 T for & 57 7 A B A e ﬂ"ﬁ%"fgw%'wm m:a'a"r & o

F1 @ T T A2 T2 390 ¥ w2y 7R 1 foire 9y fwaet o Sfa

T e aw Ao § A A FZ W 919 qe,000 F| qTH WM §

= A R Wi A ¥ fawfay § 0 A1 9 (CAIE ST aon @ st § witw

U TF q2A AT A9 A amefew X €30 WY H § L AToTNougo foFTe
S faar g A1 & wHAan g F 9 wol

Fgl 41 . .
A F FH AT | WT S¥ SqrEr
“Nothing of socialism in the = = 99T FAT
Budget. Shri N, V. Gadgil, former aﬂT T{“IT ! WI@ ﬁ- T’ f .
Governor of Punjab in a  press RIECUES far farey wit it T =Tt #1
statement said today that there FEY a0F § zoTE FL | WC FIERy

was nothing of socialism in the faqifaz A1 E'?-Ifﬁ Fmﬁ fﬂ'ﬁl’

new Union Budget. A more fav-

ourable Budget to the capitalist forar & &Y #ar qgw & 5 ag e Ao
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THo & far Il F1 aiw H & %
faerm ? Fg TaT Q| g o fw &vo
Elo U o &T T AR #1301 AGT afew
g e & T faemr ) faw w5 S
¥ grd W AT § WeE & e
& | 77 9% TE 2 fF Yo 0o TIGT ATHET
famY wraedt & IS a1 T W
ﬁ'ﬂ’ml’ﬁ'ﬁﬂ‘!ooo T sreT faasr
HEAT § IS 9g q9T 99 9w &
arx faenm 7 & wrgan § i faa @
fr = & A ¥ odlEm w1 afT
= Feramd fedifae @ 1 ger
for awm ol wd 0% & germ g
& ot g Gur oW FEA qTA AR WY
@R arfow faemr ey | @g A
f oma @ IEY FaCEET  SHT FAT
AW W qE T fAy w aFC q9
ST FTH A ag G S@er anfe
g & & a12 &1 1§ anwar § F 9
T 76T & O T GET IEwT WY
aifem gAT @ifeg

7@ ¥ 9% fam @4 o) A
& ¥ w21 # fF 98 @0 A gemy
fa 21 § gEmeT & 1| ag WY A Y
g fr 3o & A1t 2, FuqeT WIE
T &, FAGEIA ATE HART
faa ga sitast qrefaest 20 s=l
T & 7 AT ww i #i
FGAEAT ATE FEA 3 F IgTAT ALY
pifmait s s 2 7o
@y F faq swigmy g9 el a1
¢ a1 7EY, MATET B g AT T8,
1" & fad oF *wfwaT &1 faqfe &1
¥ | 99 TgT aF T HIT w6
fasry &1 it arg @47 o 7 FE7 E ar
¥ FEAT 2 fF 0¥ TAevewy gAdfee-
drer Fferer foed fa Swia oY fam-
e omedl  F, 39 A 0 F) A7) -
9’ gER R N gl wfE w aw
Wt 7g i wew & v 4T Aw A
FrTRamr A | whrag ¥
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# aars; fr fafra g foE ot fe
TTafaar ST @ ¥ 4L 6 9ERT
oAt fOE 3 H & | T 999 &
qr | 39 FfAww F e w1 gaq B
|/THY 7@ N4T FAfFA fOe " & AR
Y FENST A FG gET T HGA HT TG
Tl g Am & 9ed ug arfad &
THT 97 WK TN 9 q@gH F@ g W
&Rt ¥ w71 91 fe fafaw aw
Ffirma & e § oz oF oo
I A T 5w w § sefwr
S o € 7 § afer aga ¥ St
&1 zat FE faww  geww
foar e mrrer & s & ¥ AW
T a1 qEY A gy wrer g
qT% UHSI, [AAUNfvaEE WTE
ogg MY fradasie ge aR g
VAL Tafear S oY awg AN
€ fasr

¥ a1z gfea ot & garL 9T 9
U AEEAATY wHST 431 | IEE!
fis 1 o HF 9T @ g1 ad §
afew il a% g e g 3w 1 78t
fret 2 T qe7 & ag e ad =g
) oEr g ¥ ¥ Q@A AR g
FEC AR A AT SH KT Tl ;g
¥ g4t IE AT & | w0 AR faw
w4 St F1 7g T qew @ aw
# FHATA AT 409 & 7 #41 I§ AT
T & fr T W S WHAT § IEAT
aFdtaT o wadr g wmi ¥ gl
# o gy aftard & andi & ama 27
¥a 3 A9 &1 oA & fay S faa
74 uF 9 Fwmw fasEr =y #
a1 % IY T wEA qBAT e |
3 & ot Arfea § W gerta @
I8 w7 g ag Few e ¢ f
Ffrs # foard faas o 31, 98 &
m@gﬂﬁﬂaﬁaﬁﬁ?ﬁm
q1% Fg 0 e § fr o AN
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[t go @Yo FAAf]
forezm ok Gifa ov foie & o
aF IO ad FG1 AT gFEr
qT qg WU HEET $X fed &t
T & AT STET | Fg a7 9 Wy
qE W9 AGIT FT TG F1 E) FITT
FUT |

Hagwwaarg & oo gwmd faw
4 S 7 fazsn gof #1 oF @ET G
2w ag g 2w A WY S
IIHT FEAT £ fF T H fas g
W F JE & | 3w AT wifew
a7 @ SHET T@ gU g wew! crfar
F1 FATT AT § A1 @ F fary
qeiT wnT &1 geTT £, tar fae au e
AT F ITFT 4 A F AGATT
“gfgare” ® uF AT AW I A
ferre sTgET g (TeETE € e AT A |
W%ﬁﬁmwﬂwu’w
t fr ae8 &% &7 F18 =22 fawt &1
# 99§ quAT AEAT g AEE Hoan
fazdt 5w ak & fowt A ot ar 7t
W} afz faEt ¢ 41 a1 ag @ Ay
B9 wT el s Sifed | g ang
o |3z shade qr ¢ W A fE
" & wA A w1 oww | qE W §
for fawr w47 St F SwaT e fqar g
afgr sz faz fadt nf & a1 wEat
I FY HA 9T @1 Siied arfaw awit
& fowmr ® 34T ST AT OF WA q
o &7 &1 0aT @ A% AW § W LA
S|

FEC g & Ag BT ST §
ﬁ:‘gﬂ't{ﬂo*oﬂ‘loﬁﬁmm%
o 7 & fau fazm @r @ &
JEgERAFAT g T ofax
argdte agl faw e o g are) § 7
mfgx 9% 98 & @ #E g 7
# e § 5 oo & AW o A W
T g1 S =@Tfel |

MARCH 4, 1964

Budget—General 3772
Discussion

W W uE oagn & omw ¥
Ay TEAT WTE g | s §a
e e § s o aww g
4T &Y 7 gra w1 I F w6l o
fwiw A g turfes @ wiiee
fOaTE Y G YR TS HT AN 9K T
ot forgdr wrew gr ar fw 99 & 9t
ffre  T0&% ¥ WEEITETE WTH
uFTFR, Ao ifaies M wed FiwE
f&d T4 6 | wa g T FTCATT T &Y
wiforr &, &9 fag &0 ST F1 oW
& fery feram 5 gas (o &9 goiq w47
ot § Y TTeEny St O fF ag gir
e gew & g w) aTey wfws
ag 7¢ Wt & @il oy fazem Fud
g ot faumr @R ¥ 3@ w90 &
S T &1 g g WX IW a9g
¥ ag qir (W &7 F1 9 9T w6
A& S TR | 9A WA F o FEAT
gl ¢ f& sa™ w41 S § qE S s
faar owH ag s w@r At ¥ fFR)
g T ¥ oog e ag ¢ T TR
qd) wifez (X6 Am-EAT &1 2qF T
TG ST W | WfET #7 9g uF wfEE
fxu ¢, ag b1 F1AE Az SN ¥
SiTfer wew #) 99 9T AgF @1 ST gEr
& | I ag ara wEr & ar fa famig
BaT & fy fagam @ig@ &1 oW &L
¥ 39T gam wex ¥ fr 7 QO wfe?
foire wew #)  2aw oX A waE@r a1
wFal & a1 & qwmar g fF og 9
FrE ) tan WANMEEw 1 TH
7 & fau & aFd) |

g A 9€ FFEl &1 FEAT
& fF fFa g @ agi nsas w1 A A
e a0® & 9 97 JI9T S =M |
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Ffe a7 gwr #1 ! uF EE Al
faerga sror 74 3T g@L 4% & A
§ 9sg) wg fawr adt 1 @@l €9
W X gg 6 f& aeiian &) dFams
FET qX H@ Y9 AT tqd FT FEA
goT @fFT 37 ®gT &1 fF8 qve ¥
wel f&ar s 9ad IFr gl 8-
faos 2 &t af fF ag 9w 18 WAT FL
LW T WG A FAT AR dT IAFT
gl s ara § 1 A faa gl 1 &
fragt e fr 58 dr aid ¥ @
g &1 are fF fazs) ftved w7 gae
2 F o1 naT, Iay iy £ 2
gl &, wfea IAFT @A 7 GELEFAT
L7 QAFAT LI a9 AT {F BHTA-
arg F.OH TR FI FAT AT W AWM
F & T TATA B fF 9g wed 0w
HI oI a9 FT & W@ W |

AT A IT ATEET A FIAL
STgar g, a1 fin gArd FTHEr wrg F—
fasy i} w1 wrz dfsm—, w1 fF
Y JLF § gwwEe § fqam g w
& 1 W F wEIeET AT AT FeqAT
F7x §, fF og aoe @A ¥ AR fam
adrE & fae qoft gord 3w § W1 @Y
& =< form a'% § F=8m7 99 =7 fzan
qrerT, g aFan g fF 9 & 77 3%
feai % amz @arTETE #1 gATA FTEIAT
Fae FwUAT &Y T g WK ganrk faw
w4t 99 F1 AT HgH AT FY B9
g, fag qx fewr grm :

“Foundation stone laid by Shri T. T.
Krishnamachari on 29th February,
1964.”

qE § FAIR T 0T FI GHIAAE &
9q qT WEW F1 8 W FAE QA
T wfgn MEd | W9 R 4 @9
Lis Ui c A

St WITAR W1 WIWE (W)
¥ fawr | WG AT TR A
TE
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=it ®o Wro AT : # &t T wIEgAr
g e 8 97 o1 A 3w 9T T W/

Efag & a1 § g% arw a0
¥FEr g

“Essentially, the rising trend in
prices is explained by the inade-
quate rate of growth in agricul-
ture. After increasing by 1.2 per
cent in 1961-62, agricultural pro-
duction declined by 3.3 per cent
in 1962-63. The problem is being
examined at the highest level
and with the greatest care.”

gaT? % fafaeet Wt arca w=23 §
“greTEe daw UT fave UT " faw
AT W Y §, “FIIUe 9 O dew
Fuv’ | 3@ wfwarde ¥ A7 FEr orar
¢ 5 997 "9 1 gEuEE d99 97
fa=re g w1 & 1 s g W g
g fr gm oiforie & WY 1 <Y
A §, Wl ag fawne g @ g

CIERICI R ol - 8
TS UF AT T FP grAT g &)
7 2 fr arf el 97 w1 @R ar
a3En A5 few gAY @ 1 9g a7 uw
& < s § i famit grom § <
FaWiFragT ¥ aT oMy 1 F fa=r
wat ot ¥ quar =g g fr afac @
FT CATT 497 & | Hgs a9 & aX F
SEIT FE & fr ew e maAde
vwerdy #1 wgm war 3 & fey
90 FUIT &40 @« 5T @ & | 9 %
t fr q_y aF  AgiETEIwT gwr &
AYT T T, O T, 9 59 qT 5%
=qy far 1 § 1 afwA F fam AT oY
¥ qo wger g % ag few 97 g9
@ FT qAd fF v a7 @ a8 E
& qeey F fag a0F § wdgms &
oiFE g AC 2, 9 F qgafas oo
93Y ¥ SUTRT &Y AT & | TH HAEAT §
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[’!ﬂ' o HYo I’Hﬁ]
st i faarerar 2o oT 421 g€ gardy

aeaTdr FHw A Ar wEgw€ wd
Y ga<t favg 7t 7 fas 7 & gwaa
Ef& 72 37 7 smaw wivw § w99
a7 q 31 a¥e # fa=x g afgw |

7@ wwarT g fa as W
ar foqiéw # gae 94 oF @ra wr-
Fgat & ar § f9% q 78 g, o fF
qifsem ¥ 323 gu, 7 ge, foed
BT ¥ 2w & wd § | F srew w7
qt & o@ I92 7 Ay T @I-qET
fag @t & el # AR WY
oT T, &1 WAL TF GG AR IT OF
g ax-feera wréagat & faa s
I8 wrar, &1 fF game Iw R wmg €
# qear wEa g fF a=r & e #
TAT gE ATHTC A T/ IW FT AT HIT
gier, #fwa sfax 99 4 uF @9
safgt &t a=r &1 1 °7 e
St & 99 T I Al 1 T F fae
Far ga famr g 7

S FT @I A Ty g 7 ow
dar @37 F far ad 7 21 v
¢ OF 39 W 9T 99 & ol e &
TEF & | WA & FET A WY 9 Fr
¢ fF Fdig gofr g o 2 gEfed
# fraew Fom @z 7 fF faw @@t
TETATAY FT ¥ @@ A4 ¥ g I
fe 9 @ & fog =W a1 Tm
g & | frew o ¥ g oA
7 | AT JT A Ar7-ArT waor fagr
Y wraw # o F% F A aw qwr g
f& feam fofrex, @m fafaes,
gqrew fafreze—ag wemx  dfadz
FEAT A MC— T q@ 1 oW Fa
zom & fF gt wem < w1 Ffae
o9 g0 WiFel F feame ¥ dwd §, fraat &
¥EY §, a1 98 WeE A9 TG A )
&1 I FT AL T g arew g,

HIATRI-AZAT FT §, W WO IF FT
YA A AT § 7 owTogw oww
QT # T A T AIEIE g A § 7
Tafed & ag e 9 £ frgw At
# ot axg ¥ T@ g1 wfed fr fow
FE & I AW FT FTHEAT AT |

ot & arat & OFd ¥ fad
FH T UHHT FET GEAT |
T¥ F § I WiGAX 7 qF q@an
 sifae B feerfaar ar aafan
TR A FT & fad ST &1
T AR, a1 FawEE F9 9%
wraw g & 5 97 a1 99 oF e
TOT FY FEA & |

AR HEEA e AAAT w5
g FIA AT T 5 FX |

A Ho Mo TS : TH FT a9
o1 2 o ) | v @ g
LT

Remw WEEW : qg A qAfed
e € | U WrAT WEd F1 H9Ar 99T
g 3z i 39 A § 7 gg e
|TET FT W7 99T & W Tg WY T4
aF | qH T HE WTEATT & A &
qaifas & 77 FT0E

=it /o WYo FANAT : 7w 1 1 famre
R & fa7 omd

% ag 7g v&y ar & § woAT FeaT
& fod e a0% oy A 8, o s
TOHEA 99 F1 UF 5008 §99 $ I8
2 | fea fregee 4% 97 w1 I FAE
T UEEig 2 W ¥ ) ouw w9 Ty
T weA wA & A § o A w0y
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A &7 @gaTd FI § | WX T AE-
ardt g A g, ar Nt Faw frda

g

IR F ULAFO F AT F Ay
ar & g dfrr gifsie faq Sy
g ot frad 35 41 97 W TTH 2w
T | FFOAT AT F1 W A wHE F fgm@w
§ wfgw st a1 gefafrezm &
Fon T faur mar & 1 & qu e §
fF a1 91 1 TREAF FA4A  CF
TN J7 FC @ AT | /T WL A
& & a9 FX TG 0w ar AT
T fa T 2w &Y w7 W Y | 3
AT TH AT AR F AT
Ffamsgrerd gfmse & s a7
STUFSTLII BT AT ATFTET Fr
afg gnit 1+ =% fad & g Sgar g
fr wore gararsr aF ¥ g9 1
A frar qrae, @t AFemer
FT JIA-ATAT g7 &1 |

o o7 w7 Efew Hare & @@y aar
g ar wag fegr swar & f5 o ooy
gk aTe @ A& & fr =T 3fem
41 A F T B T A OF
At & | fgi iy off & gordd 9%,
Tt oft & 3ot ¥ g5 w7 gaw
g o, IFE FAT 9 f wward
& a3 AHAS AAW, T G g,
I w1 WS, FOET AR ALY FaT,
ArfeT a1 awEw R F, fag WX
AEAT FW F a2, wF A 7oA A4 A
STAR ACHT AW CTHAfE AT AT
R’ & et ¥ 9 I | A
T 58 O &7 T9E A, fore 7 iy
o & wreaf a7 g frar &, 9T A
FHAT §, IA TEN I, HGH HEHTHAT
§ g =¥ 7 @ §, “wfw www
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T T’ & aww “ow o aw g
& oqe wr W@ E

ot Tw ®gw qi¥w (TAr)
“affear dar T

sit Ho Ho Tl : &t 3, gw afds
AT E —dqfra &, g AT §

WA FTAAFAT I AT &7 fE
&l 31 wdraFCr g gy ok
AATH TTERE FT  TREEFA T
wIfgdr Ve 39 Far # IR wgr
fx femiszst & amw ofewwr Fr o
AT ATEd ¥ 99 71 fa<r far, a9ifE
T AR F ITFT A3 § 5 gr arfas
T w8 § a1 I7 F afas  fagar
us8 § | O § A qwrer & fr o
HEHT AET AT ¥ TR 4§ W qvaa
% ¥ T, “fere fre” i o
“irg W | I AR TG IW I
qrE # ¥4 81 @1 8— g “feae fgax”
w1 et g ar “mw w1 aef g
™A # A qrdifera aeeqem g,
g FT gm SRy i

¥ T3 937 F Twig gt ¥, W
gRFL T e F owedl ¥, ow
arafer £ 8o ¥, o fegent Y
thera &, =7 fraas o wgw g
f& wrer g6 S 71 gEEer T g,
oo g4 wfrear €1 93faat a1 g
fa=tr T & | ofwr g9 ST 2wl &Y aw
¥ TR F AW AI TG, AT oA
WA § AHEAL @ F A, e
fedbm #1 aga7 39 & fa¥, aew
T® AT # & o g 39 wwerst
1 Ay gfewor ¥ 39 w1 AW
FT WHIAAE 1 TOF o AT F FHorw
L1 F A od fF gw fadet & v
I FET & | W TETT & F, F
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[»f o HYo FTAT)
3 F AT g0 AN @S §F 9T | FHI o|v
7 @ fx forg gursrae &) gw Feaar
FT @ ¥, 78 fas oF 370w $T auwsr
¥ FL @ AT |

# fag war ot ¥ fragT == 5
T T T ST T AR A A
T #1FS T 77 oo A FF Fifar
F¢ | WX 70T @t grer fofts o 2
fear s, ST T AL ENT AW 939
FIE TTAT TFH 299 41 T Y | I
&gw o gak d99 aqa q W @ §,
¥ o I AT ager & ad g,
emEmm ! M g s = ¥
Aew daw Aq ¥ & fA0 99 ©f A
a fegramar & A @ ¥ew
dqm A TAEw & wiiews o
fazrfrar  @@g@ &1 39T FT IH
g & 4 9T FT  E §|w
# qET A g AR T fqF AL, WWH
FIT F, T A1 & | 7 AT AT AT
arfgd 1

# wad qury fodl ¥ SET FEW
fo ga o qErarEr gfezder @
s St wfsmat gwwEe & feere
@S g § 9 F1 e F0 o
FX AT % TAOF 7 58 (5 99 & faw
ferger @ & ¥4 A FOIT 1 A AL-
TRl ¥ gEEr ¥ 7 w%) a1+
1 ¥ETE 7 AT g A1 OF A AR
gmer fg g™ T ey |
Shri Morarka (Jhunjhunu): Dis-
cussion on the General Budget is an
annual routine, but it is an important
occasion for the House to review the
economic policies and programmes of
the Government and to examine the

fiscal measures proposed to implement
the same.

The task of the Finance Minister is
not easy when he has to find revenues
for the increasing expenditure of the
State. It becomes more difficult when
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he has to meet the dual demands of
defence and development. More than
this, the task of the Finance Minister
needs special sympathy when he has
to reconcile two apparently contra-
dictory concepts, namely giving incen-
tives to promote investment, and at
the same time advancing towards the
goal of a socialistic society.

The first task was made somewhat
easier by the Budget of last year. As
a result of that, an additional reve-
nue of Rs, 380 crores was raised by his
predecessor. This year the Budgzet
proposes to raise an additional reve-
nue of Rs, 40 crores. Looking to the
additional revenues raised in recent
years this modest effort in this Budget
is a happy relief.

The Finance Minister is in a very
unenviable position, If he levies tax,
then the people who pay the tax cri-
ticise him; if he does not levy tax,
those who never paid any tax criticise
him. So, either way the Finance
Minister has to face criticism. But
the Finance Minister cannot frame his
Budget on the basis of considerations
of popularity, of what people would
like or would not like. He has to
face hard realities, he has to find
revenueg to defend the country and to
develop the country economically.

As for the second task of reconcil-
ing the two incompatible objectives
which I just mentioned, the Finance
Minister, if I may say so with great
respect, has done remarkably well. Ha
has provided incentives for the cor-
porate sector and for corporate in-
vestment, he has provided incentives
for the much-needed foreign capital,
and he has also provided some relief
to personal incomes. Yet, he has not
hesitated to raise the rates of death
duty and the Gift Tax, he has not
hesitated to reintroduce the Expendi-
ture Tax. One may not agree with
him about the actual extent to which
these levies should be increased, but
one cannot disagree or dispute the
over-al] strategy that he has planned.
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In framing his Budget proposals, he
has kept four guiding principles be-
fore him: to attune them to the needs
of growth, to revive the capital mar-
ket, to promote corporate and indi-
vidual saving and to check unproduc-
tive spending, All these relate to
direct taxes, and hence 1 propose o
confine myself tp an examination of
the proposals of direct taxation.

The first is about the concessions
to the corporate sector. Much noise
has been made by the Members of
the Opposition without understand-
ing, if I may say so, and they say that
a lot of concessions have been given

to the corporate gector. May 1 say
this, that before any criticism is
made, they must realise that a

result of the proposals in respect of

the corporate sector, the Finance
Minister has budgeted to raise an
additional revenue of Rs. 11 crores?

He may have given concessions in one
-direction, but he has also increased
tax in another direction, and the over-
all position is that he has budgeted
for an increase of Rs. 11 crores from
the corporate sector alone,

The most important thing that he
has done is to substitute the surtax
for the existing Super Profits Tax,
This surtax will give a little relief
to corporations which are making
high profits, there is no use denying
that.

Shri Daji (Indore): Very good,

Shri Morarka: In order that these
profits may not be frittered away by
way of dividend, he has taken care
simultancously to impose a dividend
tax of 7-1|2 per cent on the distribu-
tion of dividends. Secondly, he has
exempted intercorporate dividends
from the levy of super-tax. This is to
encourage investment by one corpora-
tion in the shares of another corpora-
tion and yet it would prevent distri-
bution of the dividend to the indivi-
dual shareholders. The avowed ob-
ject of the Finance Minister is to pro-
mote saving and cncourage invest-
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ment, and they are fully achieved so
fur as the corporate sector is concern-
ed. In the selected industries, the
development of which is considered
to be of special necessity, he has given
a further relief of 5 per cent in the
super-tax. That is the third conces-
sion. At the same time he has in-
creased the tax from 25 to 35 per cent
on what are known ag private compa-
nies or closely held corporations or
companies coming under section 23A,
The overall effect of all these provi-
siong is an additiona] revenue of
Rs. 11 crores. Let the critics, parti-
cularly the members of the Commu-
nist Party, not run away with the
idea that the Finance Minister has
given concessions at the cost of reve-
nue. It is more a readjustment of the
corporate tax structure in the inte-
rest of accelerating economic growth.

I will now come {o the personal
taxation, I heard the hon, Member
from Rajkot, as I always do, with
great respect. He said that there was
substantial relief in the lower
brackets of income and no relief in
the higher brackets. I have studied
the position carefully and I find the
position is just the contrary, There
is np relief at all; in fact there is a
slight increase in the taxes in the in-
come brackets up to Rs. 15-16,000.
The misunderstanding or failacy is
like this. If you take the compulsorv
deposit also as part ¢f the tax, then
there iz visible relief, If you deo not
regard compulsory deposits as tax but
as savings—with great respect, I say
it is a saving and not a tax—there is
an increase in the lower income
groups rather than any deduction. If
you go beyond 15,000 and more, and
when you reach the limit of Rs. 2
lakhs you will find that there is a re-
lief of about Rs. 24.000. A person
whose income is 2 lakhs was formerly
paying a tax of Rs. 140,000 and he will
now pay Rs. 115000. The remaining
Rs. 25,000 will have to be deposited
under the annuity scheme, The
annuity scheme is advantageous to
those people who would have declin-
ing income in future; it is also gond if
the future rate of interest is going
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to be lower than the present one. It
cannot be said io be good or bad by
itself; it depends upon the pessonal
income of the person concerned and
also on the future structure of taxes,
Therefore, it is wrong to say that
people in the lower income groups
have got any relief; it is equaliy
wrong to say that people in the
higher brackets have no relief. In
my humble opinion the position is
just the contrary.

The other budget proposal is for
increase in the gift tax. I beg to sub-
mit to the Finance Minister that this
increase is rather steep. You have
increased the maximum rate from 40
to 50 per cent. I have no dispute
about it. Formerly, the maximum
rate of 40 per cent was attracted by a
gift of Rs, 50 lakhs and above, but
now, a gift of Rs. 3,75,000 and ahove
would also attract that,

The Minister of Finance (Shri T. T.
Krishnamachari): Rs, 3,45,000.

Shri Morarka: 1 stand correcled. A
gift of above Rs. 3,45,000 would
attract the highest rate, That, I think,
is a very steep rise. Similarly, in re-
gard to the estate duty, the slabs sre
revised; the exemptions are lowered
and the rates are made very steep,
The sum total of the personal tax pro-
posals of the Finance Minister is this:
it I earn I pay income-tax and super-
tax; if I save, T pay wealth-tax annu-
ally; if T spend, I pay the expendi-
ture-tax; if I give a gift, I pay the
gift tax; if I die, I pay a death duty.

Bhri Daji: A very dismal picture
indeed.

Shri Morarka: What incentive is
there for any honest man to work and
earn?

Shri T, T. Krishnamachari:
centive to die!

No in-

Shri Morarka: It is quite nice! So,
he cannot enjoy the fruits of his
labour during his lifetime; he cannot
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pass on the same to his son after his
death. The Finance Minister, so far
as personal taxation is concerned,
has taken away all incentive including
the incentive to die, as he says. (In-
terruption).

There is another point which I
wish to make, and that is a point on
which I wish to make an appeal to
him, The present Finance Bill con-
tains Imany important provisions for
amending the wvarious statutes, It
secks to amend the Income-tax Act,
the Estate Duty Act, the Expenditure-
tax Act, the Gift Tax Act, and the
Wealth Tax Act, apart from customs
duty, ete, Apart from the changes of
a budgetary nature, therc are changes
proposed which are of a permanent
ang structural nature. Sir, it had been
held by your illustrious predecessors
that whenever a Finance Bill con-
tains such provisions, then such pro-
visions should not form part of the
Finance Bill. I hasten to say this:
while there js no technical difficulty,
while there is no bar in the way of
the Finance Minister for introducing
the Bill, on the question of propriety
and practice and procedure, the
Speaker previously has been pleased
to hold that any such change of a
permanent nature must be brought
before the House in a special amend-
ing Bill, so that the House can exa-

mine it more carefully and more
leisurely. I do not say this thing
just for the sake of saving it. There
are important provisions, as I said,

which are contained in the Finance
Bill, Omne of the provisions reads as
follows, It iz in clause 33 of the
Finance Bill, It proposes to amend
the Income-tax Act. It says:

“Where a person makes an ap-
plication to the Commissioner in
the prescribed form and pays the
prescribed fee for any informa-
tion relating to any assessee In
respect of any assessment made
under this Act or the Indian In-
come-tax Act 1922, the Commis-
sioner may, if he is satisfled that
there are mo circumstances justi-
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fying its refusal, furnish or cause
to be furnished the information
asked for.”.

This, according to e, is a very im-
purtant change which haz been intro-
duced, 1f the information is being
given about persons who have de-
faulted and about those who have
heen penalised and who have been
declared guilty of concealment and
evasion, ete, 1 can understand. But,
under thig provision, i¢ would be pos-
sible for anybody to ask the Commis-
sioner to disclose who are the credi-
tors of a particular person, who are
the debtors of a particular person,

from where the assessce is  buying

goods, to whom he is selling them,

etc. A provision of this type......
Shri T, T. Krishnamachari: That

information about buying and selling
is not with the Commissioner.

Shri Morarka: It is. If the income-
tax officer does not want it, it is a
different matter. But he is entitled

to ask for it and he has got all the .

books from which he can get it. How
are you helping, and whom are you
helping by a provision like this? The
object of the Government is to 2x-
pose to the public the people who
are guilty of evasion of tax; punish
them by all means; expose them to the
public, But otherwise, every day,
we hear that it is not in the public
interest to disclose this and that, So
too, in a modest, and limited way, il
is in the interests of the business not
to disclose information concerning its
affairs to its competitors, The Gov-
ernment is the custodian; the Gov-
ernment and the Government officials
have all the information they require.
To pas; on that information—as my
hon. friend said yesterday—to the
yellow journals or to competitors or
to eantankeroug blackmailers and so
on would not help tusiness. In any
case it would harm them.

Similarly, there is another provi-
sion that a person must file his re-
turn, and within 30 days he must pay
the full tax. If he does not pay the
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ful] tax within 30 days, there would
be a penalty up to 50 per cent. This
provision would create unlimited
practical difficulties. The people who
have no knowledge of income-tax law,
the people who have not paid income-
tax—they do not know the difficulty
of paying the income-tax,

Shri Joachim Alva (Kanara): They
also know the ways of evaders,

Shri Morarka;: They know; they
have to make contributiong to stop it.
(Interruption).

My only appeal to the Finance
Minister about this provision is this.
I do not say, do not have this provi-
sion. [ say, let the House examine it
carefuily; and then let them bring in
a separate Bill for that purpose. Then
only we must give our consent, Other-
wise, a provision like this, in our en-
thusiasm to achieve a smaller objec-
tive, may defeat that objective. There-
fore, it is very essential that we must
give full attention and greater care
to a provision like this.

Another point, which is compara-
tively a small one, and about which I
shall make an appeal to the Finance
Minister, is his announcement about
the development rebate. If he thinks
that the rebate is unncessary in cer-
tain industries or that people have
taken wrong advantage of it, by all
means, let him remove that develop-
ment rebate and notify those indus-
tries. But to make a pgeneral an-
nouncement that this deveclopment re-
bate may not be available after 1966—
this announcement applies tp all in-
dustries—would create g great doubt,
vaguenegs and uncertainty in the
minds of the people, and the very pur-
pose of the Finance M'nister which
is to accelerate growth, to give an im-
petus to the formation of new com-
panies, will be defeated. Therefore,
I hope the Finance Minister would
find it possible to make some an-
nouncement about it,

Then I come to the guestion of
prices. The Finance Minister has
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shown great awareness of this deep-
seated malady. If I may say so, the
most damaging feature of our economy
today is this rise jn prices. The rea-
sons for the rise in prices are many.
First, there is the failure on the agri-
cultural front; the expansion of the
money supply. We invest every year
Rs. 2,000 crores and our production in-
creases by Rs 400 crores. Then
there is the failure to restrict con-
sumption; population growth; under-
utilisation of the existing capacity;
high rates of the cost of production,

Shrimati Savitri Nigam (Banda):
What about the freedom of the mid-
‘dle-man?

Shri Morarka: My hon. lady friend
is very much worried about the mid-
dle-man. Then there is the commo-
dity taxation. But the most impor-
tant reason, as the hon. Finance
M:nister pointed oyt, is that our pro-
duction is not commensurate with the
demands of the consumer. 1 regret to
say that the hon, Finance Minister, in
hig budget speech, did not indicate
specific steps to increase the produc-
tion of consumer goods. He has very
rightly given his views about controls
and I must congratulate him. Price
control, without distribution contral,
helps nobody, except in creating black
money or pushing the money out of
the account. As the Finance Minis-
ter has said, under such circumstances,
since there is no legal recognition of
those prices, the profit is always
pocketed by the m‘ddlemen, and the
exchequer loses the revenue. Our
control machinery being what it is,
our trade channels being what they
are, and with the human material
with which we are endowed, I think
it would be futile to expect that the
benefits of any control would be pass-
ed on to the consumer; they would be
absorbedq by the trade channels or the
middlemen, as the hon. Lady Mem-
ber said just now. Therefore, without
succumbing to the temptation of cont-
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rol or without in any other way ham-
pering the production, the only sure
remedy against price rise is to in-
crease production.

13 hrs.

I cannot agree with the theory
which is propounded that in a deve-
loping economy price rise is inevitable,
That is not so. In the last decade,
both in Germany and Japan, the
national income increased by 12 per
cent and the prices there rose only by
2 per cent. Ip Italy, the national in-
come rose by 8 per cent and the priceg
actually fell by 1 per cent. Take our
own case. During the first Five Year
Plan, our national income rose by 18
per cent, but the prices actually went
down by 3 per cent. In America dur-
ing the last six years, the prices have
been stable, though every ycar in-
crease in production and national
wealth and economic growth is taking
place.

In this context, may I say, there
has been a demand for the reduction
of excise duties on consumer goods.
Maybe for national satisfaction, the
Finance Minister may reduce them.
But the benefit of any reduction of
excise duty in the present context,
when there is scarcity of the commo-
dity, would not be passed on to the
consumer. Any increase in the excise
duty would be passed on to the con-
sumer straightway, but in a scarcity
economy, the benefit of reduction of
excise duty would never be passed on
to the consumer.

Shri Daji: Very right.

Shri Morarka: I would like to say
a few words about the corporate sec-
tor. The hon. Finance Minister said
that there are three things—owner-
ship. control and management. He
says that he is going to keep a care-
ful watch and bring necessary mea-
sures to control the situation. I wish
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him well. With great respect, I ful-
ly agree with him that ownership and
management are divorced from gne
another in the modern corporation.
The bigger the corporation, the lesser
would be the voice of the real owners
in the management of the corporation.
For that purpose, the Companies Act
has been amended several times in the
past and it would be amendeq again
in the near future. But there are so
many provisions in the Companies
Art which are too detailed, discrimi-
mmtory, discretionary and irksome. On
the one hand, people feel that they
are controlle everywhere. At the
same time, the real control which the
Finance Minister wants to have is still
clusive,

1 suggest, therefore, that the Fin-
ance Minister shoulg now classify the
corporations not according to their
character of being public or private,
but with reference to their paid-up
capital, or with reference to the
amount of production that a corpora-
tion controls or with reference to the
number of people it employs or such
other criteria. That would be a more
realistic way, a more positive way, of
controlling bigger corporations. The
bigger the corporation, the higher the
obligations it has to society, and a
stricter watch is necessary from the
Finance Minister. Suppose there ig a
big corporation and another ordinary
corporation with g paid-up capital of
Rs. 1 or Rs. 2 lakhs ang doing a bus-
iness of Rs. 3 or Rs. 4 lakhs, It you
subject the two corporations to the
same degree of control and restrictjon.
the main purpose is defeated.

I would say g few words about the
economy. Corruption is a stronger
word. But as our expenditure on de-
fence and development hag increased
from time to time, the wastage, leak-
age and extravagance in public funds
also have increased in direct propor-
tion. Despite the various checks nad
counter-checks and safeguards provid-
~ed in our financial procedure, one finds
that the public funds are managed

2307 (Ai) LSD—s5,
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with a certain levity and laxity. This
type of non-seriousness in the hand-
ling of public funds always leaves a
feeling in the mingd of the tax-payer
that his money is not properly utilis-
ed. I have no time to give you speci-
fic instances. But I would only refer
hon. Members to the various findings
of the Estimates Comumitteg and the
Public Accounts Committee, whose
reports serve ag a reference catalogue
of these instances. On g previous
occasion, not dissimilar to the present
one, I had made an appeal to you,
Sir, namely, that you must devise
some way of discussing these reports
or making the findings of the commit-
tees more effective. Today what hap-
pens is the report is made, and it is
sent to the Ministry. The Ministry
sends some reply. Some action is
taken and in rare cases some scape-
goats are found. The responsibility
is never located; the real culprits are
never brought to book. The result is
that repetition of the mistakes is not
prevented. In fact, it is perpetuated.
I think th; time has come, when Gov-
ernment are taxing the people to this
extent, when they make them sacri-
fice everything in the name of defence
ang development, for you to devise
some way by which the findings of
these reports could be made more
effective and a fear could be instilled
in the people responsible for this sort
of administration and functioning.

1 would like to say a few words
about the public sector. The hon.
Finance Minister gaid in his budget
speech as follows:

“Our present arrangements for
the choice of specific projects and
programmes after a detailed exami-
nation of the technical and eco-
nomic aspects of practical alter-
natives leaves much to be desired;
and it iz my intention to streng-
then this aspect of the work of my
Ministry during the months to
come.”
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This is a very re-assuring statement
and a much-needed statement. Many
of our public sector undertakings have
been in existence for over a decade.
They have gone inty production. They
have gn assured market. Whatever
they produce is sold. The Pprice is fix-
ed by them or by the Government.
Yet, year after year, they make big-
ger ang bigger losses. I think there
is something wrong which merits the
special attention of the Finance
Minister. There is no reason at all
why such undertakings like Bhopal
Electricals, Sindri Fertilisers, etc.,
"which are almost a monopoly should
make any losses,

Before 1 conclude, I would like to
read two quotations—one from the
Estimates Committee’s report and the
other from the report of the Public
Accounts Committee, which concern
two public sector undertakings. One
is from the Estimates Committee’s
report on the National Coal Develop-
ment Corporation—NCDC, as it is
called. Here what happened was:

“The contract entereq into with
Japanese firm was also defective
as it did not provide for the per-
formance guarantee of the inte-
grated plant and hence they could
not be held responsible for en-
suring the rated throughput, Re-
pairs and maintenance costing as
much as Rs. 1.19 crores during the
2 years had to be carried out at
the cost of the Corporation. It is
significant to note that the total
cost of the washery itself was
Rs. 1:72 crores only. In addi-
tion, 3 period of over three years
was spent in getting the defects
and deficiencies removeq resulting
in loss of production ang earnings.
Even after this, the annual pro-
duction .is expected to be 8 lakh
tong less than the original rated
capacity.”
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The other one is from the recent
Public Accounts Committee's Report—
Nineteenth Report. It concerns the
Tea Board. It says:

“The Committee doubt whether
such an elaborate building costing
Rs. 39.36 lakhs (more than Rs.
150 per square foot of built area)
is consistent with the basic re-
quirement of the Tea Board and
justifieq by the prevailing stand-
ards of living in the country.

They feel that Government
should take some concrete steps
to curb the general tendency on
the part of autonomous, semi-
autonomous  or departrmental
bodies to spend extravagantly on
buildings.”

I hope the hon. Finance Minister
would definitely give his attention to
these things and his statement:

“Economy in administration
is fully compatible with efficien-
cy; and it shall be my constant
endeavour to ensure that the
administrative machinery of the
Government is reorganised so
that it ig fully responsive to this
need.”

Sir, this is somewhat on the same
lines as what recently President
Johnson in America said:

“Economy in such circumstances
becomes the companion of pro-
gress.”

Shri Surendranath Dwivedy (Ken-
drapara): Sir, when one goes
through these budget papers, Bills
etc., two thigs strike one’s mind.
One is, either the emergency does not
exist or, if it exists at all, it has be-
come a normalised emergency. The
second thing is, there is nothing in
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the budget proposals which can be
regarded ag significantly socialist in
character.

I do not accuse Shri T. T. Krishna-
machari for not referring even to the
word ‘socialism’ anywhere in  his
speech, because if his statement of
16th December had been taken into
consideration it would have appeared
that his mind was working more and
more for purposes which he had indi-
cated.

13.13 hrs.
[MR. DEPUTY-SPEAKER in the Chair]

He haq stated that these economic
proposals, whatever they are, have
been designed to promote economic
growth “I  belleve, with social
justice.” That was his belief. There-
fore, he scrupulously avoided any
mention of the word ‘socialism”.
And, you will find that neither in the
President’s speech nor in the reply
that wag given in the House by the
Government on the debate on the
President’s Address, was any indi-
cation given to show that some con-
crete measures are being taken by the
Government to shape its economie
policies in the manner ags would
generate forces to break the present
status quo and pave the way for
soclalism. That is where the Gov-
ernment d'ffers from the party. The
Government profess something and
practise something. The party pass-
es resolutions and the Government
goes quite in g different direction.
That is good in a sense, because the
public are in a position to know to-
day that so far as socialism is con-
cerned, however much the Congress-
men may shout, the Government is
not prepared to take any positive
steps in that direction.

My hon. friend, Shri Masani, while
speaking on the budget, congratulated
Shri T. T. Krishnamachari for sound
thinking. But he disagreed so far as
his conclusions are concerned. I might
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assure my hon. friend, Shri Masani,
that whether it is the financial brain
of the Government or it is the brain
of the Swatantra Party, their desti-
nation is the same. They may travel
here and there, but ultimately they
both reach Madras because they hail
from Madras. Therefore, he should
have no suspicion, no anxiety in that
regard, that ultimately, whatever is
done, however hesitatingly he may
start, the ultimate purpose i3 that it
will establish in this country a society
which will be more to the liking of
Shri Masani and other Swatantrites
in this country.

Sir, when the Finance Minister was
delivering his speech the “Kamrajed”
Finance Minister, Shri Morarji Desai,
was present in the House—I am sorry
he is not here now. And, often, when
any reference was being made to the
CDS, the expenditure tax and other
matters like that, naturally the atten-
tion of the hon. Members in this House
was drawn to Shri Morarji Desai
There have also been comments in
the Press that it is an “anti-Morarji

Budget”. But I must say that the
objective of Shri Morarji Desai’s
budget was sound although its

methods were wrong and foolish.

Shri A. P. Jain (Tumkur): You did
not say so last time.

Shri Surendranath Dwivedy: I did

say that. The measures suggested, I
would say, were ill-conceived and
oppressive. But what is this budget?

The objectives have been given a
go-by. As I stated earlier, I do not
accuse him, because in the preface to
his speech he has stated:

“The budget bears testimony to
our determination to strengthen
our defences without slackening
our developmental efforts or with-
out resorting to unbridled deficit
financing.”

So the budget is more a reflection of
his own philosophy, and this is nothing
new. This country, for the last 17
years, has always faced this problem
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that with the change of the Finance
Ministers the entire budgetary policy
is also changed. There is no
steady budgetary policy, because
the economic policy also changes
according to the whims and fan-
cies of the Finance Ministers. What
happens is. it causes considerable dis-
location. It is a sound principle of
any taxation policy that there should
be the least dislocation so that there
is a steady development and the
country’'s economy and the adminis-
tration goes in a certain direction
where it is stabilised and fruitful
results are obtained. I would like the
Government to give this House a
report as to how much expenditure
has been incurred by the Government
by these frequent changes of the pro-
posals by different Finance Ministers.

As 1 said, Sir, he has given emphasis
more and more on economic growth,
That is the imperative need today,
according to him, and he has not
bothered about what would be its
impact on social justice. You will,
therefore, find that there is increasing
unemployment in this country and it
is bound to increase further. He has
not indicated anywhere whether any
steps are going to be taken in this
direction.

About the price policy much has
been said. It has been disputed rightly
by my hon. friend Shri Morarka that
there is no question that in a deve-
loping economy you will always have
a rise in prices. But there is the rise
in prices; he says it is disturbing and
he is concerned abeut it. But I want
to know, is there any limit to this
rise, is there any stability even at this
highest level? Is the Government in
a position to take any steps to have
stability even at this present level?
No; he has only repeated the oft-
repeated slogans that they are doing
this, there is no production etc. etc,

. Therefore, to my mind this budget
18 more or less a budget which wants
tg encourage economic growth and not
Bive social justice to the people. And,
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how is this economic growth to be
achieved, in what respect and who
will give this economic growth?
Naturally, his attention has gone more
{o the corporate sector, to the private
sector, to the industrialists. 1 say
after a close study of the budget pro-
posals, and I hope Shri Morarka will
agree with me when I say that, that
as a result of this new policy that is
now operating the saving potential
would naturally be more and more
at the higher levels of income. As a
result, there will be greater concen-
tration in a fewer hands. Ewven the
Mahalanobis Committee Report says
“that there can be no doubt that in
part at least the working of a plan-
ned economy has encouraged the pro-
cess of concentration by facilitating
and aiding the growth of big business
in India”. The report is not yet out,
it has not been presented to Parlia-
ment, yet it has leaked out. I have
no doubt about it that this policy will
create greater imbalance in the
society.

Let us consider the new devices
that the Finance Minister has pro-
posed. Ome among them is exemp-
tion of 10 per cent of gross capital
at book value, which is called surtax.
1 do not want to discuss rebate etc.
which are meant obviously for the
purpose of encouraging economic
growth. [ say that his 10 per cent is
very high. Even in the Fair Profits
Committee of 1948-49, which was a
tripartite committee, the industria-
lists wanted only 6 per cent. In the
Bonus Commission, whose report was
available yesterday, the industrialists
wanted 8 per cent at the utmost. So,
why is it that Government, whose
sympathies are with socialism, giving
them 10 per cent? This will again
help people at the higher level of
income in the country.

Then I will refer to the abolition
of super profits tax. It was stated
that it was an oppremive tax which
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hampers industrial growth, there 1s
psychological resistance and so it has
been removed. This tax has been
removed from inter-company invest-
ments. What is the result? The report
of the Company Law Administration
says that there is greater scope for
interlocking that is going on, which
has created a problem for us. On the
one hand, we say that we are break-
ing monopoly. On the other hand, we
remove all these taxes so that there
is greater monopoly. Even in regard
to monopoly he has distinguished
between ownership, proprietorship,
management control etc, and the
steps proposed are halting and hesi-
tant in nature. I do not think any
greater proof is necessary about the
existence of monopoly because even
at Bhubaneswar they have said about
monopoly:

“that these have a considerable
bearing on the concentration of
wealth, growth of disparities and
of monopolistic trends, and which
through its corrupting influences
are tending to undermine the
social and political life of the
country and posing a threat to
democracy and socialism.”

%o, what was wanted was not investi-
gation but concrete action. Govern-

ment should have taken some positive-

measures in this regard, but it has
completely failed. Even in a capita-
list economy, the Managing Agency
System is an anachronism. Here he
has not touched that system and so
during these years of investigation

the monopolies would continue to-

grow. The only assurance he gives

is that:

“fiscal policies should lead to
weakening-of ‘the devices, such as
managing agencies and improvised
selling agencies, through which
dynastic domination of private

industry is permitted.”

This is a pious wish because these
tendencies would have enough reom
to expand and grow.
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Take, for instance, unaccounted
money about which so much shouting
was done. It has been estimated by.
various people as Rs. 3,000 crores or
1,000 crores.  From-the time Shri T. T.
Krishnamachari took charge he has
been shouting so much about it by
saying - “I am going to do this and
that”. An atmosphere is created that
by the measures that he now pro-
poses-on all the unaccounted money,
whatever be the- figure, he will lay
his hands on. But what are the pro-
posals? It is just issuing threats and
giving them advance notice, I should
say. They say: we are going to take
the powers of search. They are
nothing-new. They are there under
the Defence of India Rules. It is not
as if more powers -are needed. Why.
are you not using them?

After that, what happens? 1If the
unaccounted money is not accounted
for or explained, it will be treated as
income which will be taxed for the
financial year. Why? Why not con-
fiscate that amount? Then you give
notice that you will search the lockers
as if after this news has appeared
they will keep everything in their
lockers! Therefore, to my mind, he
is creating a situation in which it
would appear to- the outsider as if
he is going to take very stringent
measures so far as this matter is con-
cerned, while allowing them to fune-
tion as they are doing till now. So,
from this point of view, it is my con-
sidered opinion that for the sake of
economic growth they have introduced
measures which will lead to greater
concentration and domination by the
richer industrialist class' in this
country.

Now, many people have welcomed
these proposals. The CDS has gone,
which will give a little relief to the
small income group, the expenditure
tax is introduced, there is no imposi-
tion of fresh taxes;, all these things
are there. That is all right. But he-
has not donme this because, so far as
the people belonging to the low income
group are concerned, their taxable
capacity - i limited; he has done it
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beeause already with the estimated
revenue his pockets are full. There-
fore, he has been little considerate in
this matter; not that he wants to help
poor people, not that he has ration-
alised the whole tax structure in such
a way that the burden will not fall
on the common man. Again, so far
as the rationalisation is concerned. if
you take into account the benefits
that would accrue, it will go to the
upper clagses. So far as the lower
middle class and the peasantry are
concerned, has he pgiven any con-
cession? No, nothing to the weaker
section of the community, nothing to
the peasantary, the lower middle class
and the fixed income group. They
are onlv consoled that i{f there ls rise
in prices it will be compensated by
dearness allowance. We know very
well what is happening as a result of
it. Rs. 2 compensation is given, which
is called a social security measure.
which has no relation to the high cost
of living which prevails todav. There-
fore, the common man is destined to
suffer for the high prices and the
distortions of the national economy.

I would say that people would have
welcomed it and Shri T. T. K. could
have done a great service to this
eountry if in this emergency, even if
he had failed to give any relief to
the lower strata of the people, he had
given at least an assurance to this
country that he was going to take
positive steps to stop wasteful expendi-
ture, corruption and bring in eco-
nomy in administration. Now, only a
pious desire has been expressed at the
end of his speech.

8ir, as vou know, on 23rd Novem-
ber, 1962, I had the privilege to move
a resolution in this House, urging for
economy in administration, and
reduction of the size of the Ministries.
I also advocated the abolition of the
post of Governor because in this
emergency there is no need for such
an  institution. Shri  Jawaharlal
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Nehru, who replied to that resolution,

said:

“I think that it is desirable at
this moment that there is eco-
nomy but economy and efficiency
must be considered together and
democracy must be in a position
to prove that it is more efficient
than any totalitarian country in
facing the emergency.”

He was in basic agreement with the
regolution that I moved, but he was
not in a position to accept the resolu-
tion as such. Now, what steps have
been taken in that regard? He appeal-
ed to me to withdraw the Resolution
and [ withdrew it with the hope that
since Government agrees with me
basically, probably some steps would
be taken to give effect to them. But
no such thing has been done. I will
give vou one instance. What are the
Governors for today? In an emer-
gency, 8 Governor has no function to
perform. We are spending lakhs of
rupees on GOVernors.

And who are the Governors today?
Most of them are either defeated
Congressmen or Congressmen whose
presence in their own States ig not
desirable or superannuated officers
who are being appointed as Gover-
nors. They dance to the tune of the
Chief Ministers; otherwise, there is a
danger to their employment. Some of
the Governors are acting almost as
special technical advisers. In my own
State the Governor has not forgotten
that he was once in the service of
Government. He still has that in
mind. He is now chairman of certain
control boards. He has an officer in
the Secretariat. By all means have
all these things. But why then this
paraphernalia of Governors? He
advises the Government and his
advice is not criticlzed because he
takes immunity as he happens to be
a Governor. A controversy is going
n over the completion of the project
called Tikkerpara.
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Mr. Deputy-Speaker: 1 do not think
we can discuss Governors.

Shri Surendranath Dwivedy: I am
asking: What is the usefulness of the
posts of Governors during this emer-
gency it the Governors do not dis-
charge the duty for which they were
meant, if some of the Governors act
in a manner which appears to be just
like that of other Government ser-
vants of the State? That is my posi-
tion. 1 say, there is no need and it
is high time that we amend the Con-
stitution, if necessary, for this purpose
and abolish these posts.

Then, I am glad Shri Morarka also
referred to corruption. There will be
turther scope to say about it when we
will discuss corruption. But this pro-
blem does not exist at all for Shri
T. T. Krishnamachari. About waste-
ful expenditure and corruption he
does not bother; they do not exist.
They do not find any reflection what-
soever in his budget. But I put it tc
you that people will have no faith in
your Government. Because of the
price policy and because of the high
incidence of taxation people’s patience
today is taxed to such an extent tha!
they are feeling desperate and if these
things are not removed, I do not think
you can accuse the people if orga-
nisedly they try to resist taxation and
not pay a single pie to this Govern-
ment which does not assure removal
of wasteful expenditure and does not
effect economy in administration.

Take the Finance Ministry {tself.
As you know, the Bird and Company
matter has been referred to and
investigation is going on. There are
reports that violation of foreign ex-
change to the tune of lakhs of rupees
has taken place. There are also
reports that some of the hon. Minis-
ters and ex-Chief Ministers are involv-
ed in this matter. Letters are in the
possession of the Government.

Shrl S. M. Banerjee: Ministers’ sons
- are also involved.
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Shri Surendranath Dwivedy: Yet,
when you ask a question, nothing can
be divulged becausc investigation is
still going on.

Take Skoda and Company, a foreign
company, about which so much is pub-
lished outside, that it indulged in
practices with the connivance of Gov-
ernment supporters in one State
which nobody could ever believe that
in this country things could go to that
extent.

Take the Serajuddin affair. After
the reference was made in the House
it has almost opened the floodgates of
corruption and has also brought to
light the alliance between big busi-
ness and the Congress and Govern-
ment. The first case was detected
because of foreign exchange violation,
income-tax evasion etc. But they took
four years. After the reference was
made in the House the search was
conducted in 1959. I made a refer-
ence in 1963.

The Minister of Planning (Shri B. R.
Bhagat): About what?

Shri Surendranath Dwivedy: Then
only the cases were started. Even
today in this House I have been try-
ing to impress this on the Govern-
ment that this matter should not be
allowed to drift like this. There is
sufficient proof. One by one it is
coming out that in this matter some
Ministers are still involved. There
are entries against persons who are
holding high authority in Government
even today. I have with me, in my
possession, a letter from the hon.
Prime Minister which says that the
present Chief Minister of Orissa took
Rs. 2 lakhs in cash and kind from
Shri Serajuddin, but it has been
explained by no less an authority than
the ex-Chief Minister of Orissa. He
says that he took only Rs. 1,49,000.
Therefore I asked that day whether
all the books of Serajuddin had been
examined. The reply was, ‘Not yet’
My information is that the total
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amount taken by this gentleman will
be about Rs. 17 lakhs. Is it for cha-
rity? Was jeweliery meant for cha-
rity? You say, “Why throw dirty
linen outside?” Then, why not refer
this matter to a Commission of
Inquiry. Such things are there and
you take no steps in this regard unless
it is pressed in the House. Then only
something happens. If these affairs
continue, do you think that people in
this country will ever tolerate these
things and have this Government?

Therefore 1 will suggest this if you
want real co-operation. We have
given you co-operation. We are not
against taxation. We are not against
planned economy. We want that
during the emergency we must act
unitedly. But in an emergency the
main requirement is creation of confi-
dence in the Government machinery.
Since you are failing in that people
have to react and have to say, “We
will not give a single pie to this Gov-
ernment unless they take some con-
crete measures to remove these
things”. People will do it and will
create a situation in the country when
the Government will be completely
paralysed. Even taxes would not be
paid unless the Government positively
take some steps in this regard.

It is said that if production is there
then only things will improve. What
are you doing about production? It
is said that agricultural production is
getting into bottlenecks, But all that
the hon. Finance Minister has said is
all about industrial production. He
has repeated the same things for agri-
cultural production, namely, that
there will be the Agriculture Control
Board, this and that—the same thing
which Shri Swaran Singh here has
been repeating times ‘without num-
ber. You may increase the grants to
the States, but that will not solve the
problem. Where is the bottleneck? I
think, the time has come, if the entire
economy is being affected on mccount
of low agricultural production, when
the Centre should come forward and
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take courage to ensure not only distri-
bution but must take powers to ensure
systematic agricultural production in
the country. 1f the entire economy is
going to be affected on account of
this, it is necesgsary that that is done.

We find that in the years 1951-82
and 1962-63 the amount of money
diverted from agriculture and co-
operative programmes was about 11
and 15.3 per cent respectively in the
States. Shri Bhagat will corroborate
me, [ think. You give them money.
You give them more money. But what
would happen? They will divert it
to some other purpose. So, mere pro-
vision of money will not give you
more agricultural production unless
there are land reforms. Land reforms
still remain on paper. When we ask
here, the Planning Commission says,
“What arc we to do? The States do
not implement it”. Nobody can assure
us when they are going to be imple-
mented.  So, if even the other agri-
cultural practices which are needed
for agricultural production are not
properly being executed in the States,
have you any machinery beyond the
co-ordinating body which sits at the
highest level with the Ministers and
the Agriculture Minister to sec to it
that all plans are properly executed
at the village level and all money is
utilised? That is not being done,

Mr. Deputy-Speaker: Is he taking
the full time allotted to the Party

Shri Surendranath Dwivedy: How
much time have [ taken?

Mr. Deputy-Speaker: You have
taken 30 minutes out of 46 minutes.

Shri Surendranath Dwivedy: | wil
conclude within flve minutes or even
less than that

So, Sir, even the agricultural pro-
duction, as I was saying, would never
come to- our expectations unless we
take concrete measures to see that at’
the State level and the village level
all programmes are properly carrled
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out. Nothing has been indicated in
that regard. You must have seen that
according to the Reserve Bank Report
the rural indebtedness has increased.
Even the Mahalanobis Report says
that out of the benefits that we are
having on account of planned economy,
most of the people who suffer are the
rural people. Even in the tax pro-
posals which he has indicated, tne
Finance Minister has not tourhed the
urban people. The urban tax earning
is through the capital gains tax which
is nothing. It is creating more im-
balance. The rural sector is suffer-
ing and the rural industrialisation just
remains on paper because electricity
does not reach the people, it docs not
rcach the villagers, it does not reoch
the agriculturists. The rates are high.
When the rates are high, naturaily
they cannoil use it. You showd have
found out some means by which ynu
should have charged more ou the
industrial units and given a subsidy
to agriculturists so that electricity is
also utilised in the agricultural sector
to step up production. No such steps
have been taken. 1 feel, the econo-
mic position of our country and the
situation as it is developing. i3 rather
gloomy. With the increase of civil
administrative expenditure, with cor-
ruption, with wasteful expenditure
and extravagance and with high
prices, with the imbalance between
the urban and the rural seclor, with
the increase of private capitaiist sec-
tions in this country, there is going
to be greater and greater imbalance
in this country which would ulti-
mately lead us to a society in which,
as I started saying in the beginning,
you can never even create conditions
for the socialist order which we want
to achieve.

o mfar Tw  (F9EI)
Ay weed, ¥ FY geAfare
78 §, 7 wdwe g, 7 vavefa @
qoftafir § st @ frelt sy §
2 a1 w9z g | § § oF S @
Frfgfas, YT 55 afee ¥ 3 9 o9
2307 (Ai) LSD—6,
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gl gfmar ®Y gt wo Bor &7 BN
90 femr @ | qg @19 FA S
fagmt & 72, afss fagel & a9ua &
w71 # fr afz el oo & qo
& 79 foa &y g 2gareEy A
ag o9 F1 Aifzed | &) foaean & 1 W
gfar &t #a7 sEway @, gar AW AY a0
w7ed1 | 4 gffm § aw &7 gfemn
FT o AT 1 FmA A Ffor 77 4L
TH AW F TgAr g A A awt & o
I T ARE AT E 1 T AW AT AT
Zad #1 gae fror & 1 oA g &
§® 291 & arq fagw a7 2, faawr 75
o BT qEY | wEeET dmr W
et F AR oY wd gt 7@
FET T, G0 @ W o 4 A A,
T2 F AT o et A feF | e
F AFt cwr =gy faawrass,  Fam
AT WY T 9T F wew wearferat
FT WIEAVAFHAT AR 75 | FAT AW H
foraaT T 99T M S 7 9T A
fareft gae &1 AY aTv | wfEw T AT
@ 1 Fw wr g 1 afz Faw a0
4T g1 WU wwTEl & FT0 A7 6 R
aus ¥ g7 g%y 41, afFa faas e
FdT § TE8 sarer AT gE § ) maat
F1 afe ouar 92 g Y fa=a & Al
qdIl F qr St 39 Y 94 fRr A fady
TFTE, F1E o U9 FT F, F15 o7 03777
FF, @ 1 famr g @i &
Ta o9 & T g, oF anfefas & A,
T 99 9 A8 Faw 3@ 7@, a9 afee-
TR grar §. wege afeemi=e gEr
oY o7 g #7 fared) 7 fredy s oy
qra TR & forlr o w9 9 A e §
27 Fut #1 oy aftemaw gt 2

st wwemw www (Fgi)
arfsdtfira= 1 wq =19 3@ § 3 5
q¢ F HEL q¥AT E |
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w0 Mfar qiw : nfaefors &
art & ot ot &, A a7 & S
dfs 7gt wdwmea &1 @ g vE &
afay ¥ afadfogw 1 @@ @
FE 1§ wagd B gl £ aa
FgI, w0 AR TOET FY 9 FEr |
I gg AaWE g fF afywd 1 ag
wo W9 99 gF srenforwar "y
faFar o7 @31 A fFar s a9 as
T gET g A € F s ger
&1 awa § | Y Y 7 9g ard @y 4,
UL qT I¥ WrHTHY §, Awy A, Wl
&, =mfugi 7, afadi & 2z a4 41
TR mre qg femar & fwemt 2w @
gy yafas s @ a@ ST AL g )
a1 Y & a@ 39 F o7 fagiew 7 3w
a7 g8 & &v% fa=re 7 faay | Ffawar
&9 AT H faw sE E W1E ag ew A
F Jgt A o mwenfarwar &1 A
g0 T oAfwy@ F A sEEEAr @
T 9T gw 7 4 fa=are agt fEar
AT T a9z 9T A9 30 N A7 A
qgd & oH a9 & gravadr WAy 7 |

ag AT @ & fF L8 @ v Ak
uF far qAwT 3319, GAT amETfo
AT T @A Afen | F1% "Owg
Zq § A g awAr, w7 WY 9% q€
dsfa &, sgrmfa &, Ia s rem &
1€ 7Aag A B 1 & mw &1 oF
afeqma §oTW GaeTs: | gH @
Stz 4, gAY g1 GHE 9f 1 7iE-
TR TE | IAE ATz FHA J AT A
@ @ g A1 W w"vave, @ fE
T g 9 oY, IR m & F@ fE
TZ AATATT FAT TE, WA g AHIA
ot It ArF ) HA I F10F £ IAT
fomr f& e ~fF waEl o oy ox
s ST ITT, Tg ATAIIAE qaEAT
Tg A8 gEAr | oFOE F A9, L8 A
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w4 {Y @, a8 OF AW @ qvA
TN | qZ ) FEAOT § ) Afww L8 v@
i wis afe 3 o 0w gt W@,
g WY JIEAT AT T aFdr | gqiey
FUTAATE T AT wiar | owrs ot
gHTAATE &1 oA A=l g 1 g
qgd A gl A Fgr fa g5 a9 A W
o § T8 ey gfei 1 a9
T R | AR ¥ A1 3% gA AR
qFAVEL § FAE T @ FOG GHT
F1 ) wrAT Y, TG GvEre F fa w4t
o IF WHT 1 qq A0 A o, o f
FATHATZ F wET T ArfEy °v

W wE ¥ AT 99 § 95 UF
frazmr & f wromTeY & A, sreaardr
HETH FT Tl &N HIGT & T ;Y I
wWrRmoE g &1 39 2000 § sy mrgardy
ST GF TET AT E 1 €W Y AT
I F WY F, TOT F a1ARA 997 A1
FEAT &1 W9 A | T 9T OF
SHFT AT @regars § 7 Agr o few
qATSEIE AT FT q4ET W A1 oF
qEr T 1| gW A fag a0% 8 wfem &
g1 ES FTOTAIGAT FIAT AR,
FHY FOF & gH SETOrATE W1 eAvAT
A & | W7 gEmEE ¥ A §
AAET FAT F AT |IAVET F9T A
SET AT AL go, gATT ®ET ¥ a3
gfewm @ & 1 w9 gw w@da T@
4 da WY gura agr gfcewon 91 1 A
W@ O A IEET G NG (FAT & 0
a‘aﬂ‘ﬁﬁuﬁﬁﬁa}goo%m
TH WER 9 | F4T g0 4 94eA g1
ot f& o5 ToaTE AR P 99 9F
AR 1, FHElETdr 9t Arem Y
qr | 9T g9 A 39 a1g FT Fifnw AE
FY f& ¥ g9 9y o | AW F I
FAT gH A 92 § I TAFHEFT AT Aqrd ?
MRIg I AT MIIG | ga AT A
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mfaF zftc § qumERE A1 #/7 ooF
F a9 aga T 7 g1 eAd fAe v
T fFar & 1 g A aw g i
T ZTA AT 4 FY qgT w9 57 faar
&1 foram ww gw ¥ o7 awe ¥ frar @
IgAT FH GgF FWT ALT [HAT 47 | OF
A Y & qTG HF KT SUF A 29 91
Ty Afow Mg A A T A

-

AT a9 TATAETE W &7 faeTr 7
S

& g7 7 awe ¥ gutoEre a1 ¥
#ra Y 57 A w1 A swe e fF
gATY IONT 878 W &% | T wEw FY
feafa & +i, it Fvafaar &, 991 agfeoad
4 | gaTd T FaT wiaw frafy w=wt
T go WY W A weaw At & i
T ars &9 fwar | fRe 3 wom ¥ 4
oTaT fF ZETT 999 faa sar & favzg
Zad wTaui ¥ g 419 &9 Far a4r fE
FATHATE ATH & afee ¥ qg W v
&1 W o & it frae e g A
TOAY 4F A FAT ATEE ¥ AT A
¥ &Y fege 7Y famam a1, FRTEaTE ZHTO
w1 & gfeawo @|r g, 9K W qUET
TH qT FT IO FW @ g gy o
TS ¥ Za9T g7 ARG HWI A1 F7T
aura & FawT EH A FAYEAT 9, W
Tq awe ¥ A gW X gEr A &

W OF I W A g g,
# guq fad war &7 7@ A9 9 TG
g & S gl g & fag
AT W@ § W §6 wiuw Fqar @ g
AT & Al 81 g o, goaT & s
g 47 TqaW AZ &G | FATL IW
& YA, TN w@dad W, qE
¥ § 9gd AEWE § | S§% fau
9 W Fi wwl 99 adig aid
Fara wT AT 0¥, WG gL W A
@I FEAT 98, W@ Arg vl ¥ §
e oF & @fE gE W ¥ | o,
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T 9 ¥ ww Wi & 1 ofeena
MF a9 ¥ W oA @ A
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W ¥ fag 4 ¥ 93 swgear FAY
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SUTHGAT T AET ¥ 2T a faery
¥ 1 oF A arwar sfeT A ¥
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o gy gmit dfgw @ ¥ o
@At &

wigt aw wfew Iwfa &1 ey g,
T W B W WY oA o
fawe sw17 F Ffw , 731 4T F1 0F
fawiw S #7 Fearr 1+ § gar w2
@ g, A of #g @ W) 9w aw 4
ST AL GAANT T IF FAT @O
garr gfe W 9 wEafEg &
WIS W1 T FT AR A 8
oqre Y H=E ¥ FT A T AT R
TFaE & FATE @M1 &1 €y, Fwar §
FmiaEl &1 @y q@g & savigml
& @y | 7@ FIR F fqu oA
FIATE gt § & H &7 # ofong gt
grit | zwfwe wgr aF mfus afa @
TN 8,97 FATL AN T FfW 92 wa=fraq
¢ w1 afy, w< wqu €9 ¥ 4@ ar



3811 General

[zre Mz ar]

T g TF, gATE MET 9T sEfAra
g1

ST 7% AifgF wTAen @, g o 3w
qUAT fawg g 1 99 0T dr F ZEww
FTEAT 7RI E, WA S FF vET g W
9T 7AF TZ T9T AL GAA N FEAA
g fF w7t 7 e = A1 IR T
T & 9 9197 F¥ IAfF 97 gaAfraT
g 1 =S ¥ grT ogmmr aifzw e
IF faw 7 wro AMEmr &1 A ¥ =m

79y grag wEifF foadr wmno
gu w9 #faam § Srw £f 3 97
Tt e wmam ¥ 3w " Fr 3afy
TR R FET ¢ | ofFa afg gw 7 a0
ot 7 g 1 0F =37 T 7 97,
a1 9 §eAT AEN g1 AFar | Afgar gar
§ W qT T I=1 g 47 | F o
HfauTT |47 FT GG 97 | IW W F1
F g9 ¥ g @ ¥ fan ox wmar =t
FAFGFAT & | THY F1 9 FL F fgr
FI F7g FI o1 qTGT F7 TG Fagromar g
T W FHAT & [F FE FT F19 q¥
AT A qFT § 7 7 W GHAY
g f5 ¥ & N5l & sfhagm qv
qmrat & gravd § 7§ ag WA g
g fx fo wroai #Y argwman e 78
& Tgt &1 feqr &1 wreaw agi Fr wrAw
Y, T8T FY WTGT AT T HITAGT 1 qTGT
&1, Tgi & afaarem £1 710 T@i 7
¥ o9, 91 F7 G FT ST A0 I
wTaT i 9, HfEHA deg F7 TR Q7 qTaTHi
¥ T oA o qFaT | &2 F1 oa
Arsfart § 393 sfrgm afe wami
# 7 &t ww | A OF wiar H & A
gry § W ag wnar feglr § wrt
R T @ awar |
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feedt T 7w ¥ ¥ ofq o i A7
Argwrar @ | & ag wETa fowel &
HETX X F @ | T & wiawiw
anr fg<t awad & | o9 gw A A3
faarz &< & qvsrq @2 @19 § FT A
for gaTe 2w #1 vw 9@ F A9 @A §F
fou oF T #1 wEEmaT 2, AR ag
srar fg=t £ g1 /34T 2. 79 av% ary
TH IIF 1 TS FT TATE H=ST A& 27
aFar | AFFET T AT AT qga o
T VEi g | WA T AT o 7 I faar
fa weETdr Ayt & fao ferdt dfeus
HrEwy TET W4, T G9A O GIHIT
fasre a7 Y & 1 # fa=me &7 T
27 =W q8to ® zH fagqy § wemfa
S ECIRECE B it S i
qAqT T AdY, o7 wifaw FEEN T4,
g v ot gt & fomo o, weeft 1
AT sg AT AT FF 1A T] 9850 &1
ara & faw &1 917 39 g1, 7wt
7% FOFT A= FT W & | g2 A
q{ 9| ¥ T80 o fF e g
faare &7 W& | 59 @ &7 faug
grar & arfgo

gt a fer 71 gafa €1 qam g,
for famr g & et &1 o wraT wyvy @t
afy 39 gaw & &0 a9 7 fg=t a7
Iafd T FW A1 T T § .
oF 3T F g f wast w1 wfafeww
#19 a5 & foy aow 3 ¥ fo2 fadas
ary faan ma T, ALY ArawEar 7 gidy |
TLHF | TF gravg F w8 grom AL
FATA 1w FTOT § R aET X T
geeg # #r groer qg aerdr 7
T AV & arud $1E Tromr 7@ @
T 1 ot W S 9 3w FHmE A
frave qz faame &< & fora Y moft,
I9% A FE oA AG @Y W o
O W91 L &9 JIa qar FT
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FEET & 1 foT v oFo & faogE A
fg=sr & forg g AT @AY ? e
qt @ I § | wrar F qraed § o
TR FT F9T A(AAT & TG HAR AT Ff |
TS F IH I H (AT AZT a7, 5T
oIS A LT AT T HF AL
TET 1 QAT AT a8 TH H AL o |
zafae & § @9 oF area aArdT §
7q faga # 1| & 7€ st 6 q& g
a3q & f& & 97 T &0 W F Jwd
™ | &7 Imas ngEa, afz @
oTAT & ¢, A8q § F 39 qIeFT 0 A
F IR TEAT AGAT § AT A qroAw
e .. ..

IJYTAR WATA : ATAATT FIE T
T HHTST Ef WAT § |

¥lo Mfa-a IW : qgeT AT a8 &
T feedt &t 9o & 97 & faug & o=
aF faan qopr<r maw faser § o a9
F1 qred &1 fqara wrawms §
I% §9 WM 9% §U g AfFT IT F
e Ag g[r @ 1 gEfg 't 9
mrawt #1 are qg Ofw & 7€ g @
1, 39 FTaiad] F1 e g3 39 71
mrafag fear o 1 feedt o &
q ¥ a9 IF g wAG @y ;W
ufeqa A AT T TF A FATAEL
JaT FTAEG ¥ FO AT ATAT FEAT
;g EAM | WG I TE WaATd T
ey ¥ § gt a7 g R g
AT F FET GLET AFET
fau feft & d9fes wem o
wifeq $T A7 Ffgg | FAF T
Fala § §O IIFOT qGT AT
T § o ez L KA F©
gl T AT &1 39 # fmra ag
g fr agr et & 0w ot argmaEeR
Aoz ad & 1 fa fe=lt ergrawRd
¥ F wratan et § $% e s @dn ?
g& ff wTE g 1 Faiad o
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TEY g Tifge gt fF 387 99T F 90
FIO FIHN AT H IJyAH 7 @ !
WIHE qATE | 59 J8%9 I+ qrer @7
afugeme sadr F wa feedr & free
W & |z & fam owwr &1 fgwnd
& ¥ fadraa &1 a@w foaw a3
THT &, 99 WF & fAQ T qRONEd
# w7 ot ATy Faw AT § e
gl grr Ffgn | 7T & §FT Swad
Y F WE TF HFE F FE FAT F7
fewist =v & Fomw avvew fear
o et QLS Y % FLHTY FEATY
I 71At #1 e dr § F99 & wered @
oy | FFaET ot gt @ frar A
wfe g9 AT 9% &6 & A 91
fF agi fe=t e arsr sfusrd qar
FAATY &9 q80T W § | gw FET &
oft qeq &1 8 I F7 oY Famai &
fe=d faan w7 T T1fee ooy o7 %
7 fgdt 1 meor IW ST A F A
7@ aF ¥ fau agl fet wyaes @
i | famr oemfaa afesfal wt
fedt A€l aret 37 =y fe=dt famr &
srafasar & s 1 fafew fawer &
Frarfat ot fgfea & fag ot wdend
gidT § 97 7« F7 A=w g Asferw
&7 ¥ WS F g |y gt ot o
ferar o o e & A A Fg THE
ma # fsr Fgam avgar g 5 ag S«
g a1 5T g AT g e &<
Fr arfgg

¥ @ gioEAr 1 amar § oA §
o A e A=y W v Al
¥ aTHT O T 04T § |

g § X oF OET € 9@ A
FIAGL AL & AL A FgAT AT
FawgT T & fawg # o w8 FZw
ag faa qalt ST oo & gV war g
faq 5 T %Y govT & "wEErT IEr T
#1 &Y Famer &1 Aoft 4t I  forawy
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[s10 mifarz arw])
f& Ay 9= a@ A 39 F I
&t & 1| T eI § qEwqT v
a3 A e g fadt g &
T FT I FIO0 A1 T & 5 Fom v
JTEE #Y T IW AT TR A 0F
qrwRfas & ar 9] 39 ArwRifas
& ¥ 0T qGI F AN UL, JUL T
™ a0 gEa Frw I O g et
T St g bl § o mmfn
dazdr § wEf 5 AETE FAT Ko 000
¥ 2, 39 wEE 1 IR migw @
oy T & | L I mrardy w1 39 F
wifgs w2 fomrr st a1 a@t #7 s=a=r
¢ q@ & FI7 A e E 0 F zAE
grag ® T IAL T ) AT TR
&1 5 FATHr gt av a7 A Atz
SF 0 & srart #1 39 Az for
q7 mfan sEEt oAt T A F
FaT g& €Y w7 371 Ao Avft F Fa
fear mar | gFE T F L
RO qED F oA FAFA Ay
ATy F FIST AT | FAAYL F FHY
T AfF o § | g &1 9
wam § | @fAT @ w9 qET A e
U FAAYT AT T TH A1 AT AT T
forraa & fv staerge £ 3@ a7g 71 feafa
78y gq f FawgL o A F wrY F
afl w@r e 7@ A owAEd 3.
Froofaw, nF A1 Ggi A1 TS AEAET
wifee AT &7 7%, AL A8F &M g
q1 T/fAT ag T ATE ALE g g |
¥ ww & frges a0 Tga g & @
% qAfa=r g A1fgy H7 FEwgL F

£qTF #to AT ¥ | SARIT AT AET |

7 @7 arat & arg & aqme afe-
feqf #, faqan oY 7= ¥ w==7 T
TET AT AHAT qT, IH AN F1 AW FH
& faq faw gdr o 1 g9 & qurg
@ E !
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ot 70 wo fag () © Ivewm
X, wg §dt wgEg ¥ @gfea T
ATFT UH AT HEG TAR AHA @
o ga%r aofomm 7z € @ ¢ 5 39
Teat ¥ wqfae avz dw g @ ) @9
77 ¥ g faum amwm A faoe
Il &1 & M IF AT qaVIT WL T
& "v&e gra, 39 gve|l ¥ ogmvw
i fag 7 81 7% | fe Segrea &
FEEmET & fou g=8 wtare i et
Iz T AEEE §1 € | AT W H
wiemreeed Fwafar aga & Faw 7
AT @Y § A AW oAy w1 E
fr wfeergwd & afar qarae ¥ afz
grft wfwT ag oo ava g 1 wfewmee
FT SGA F7H F UZH ATFR FT OF HFEAH
FW w79 Afeu et gt #1 Tew
FLF FHAET £ 79 0T FT F=1g 4 AT
fF fFm 0% F 9T FT A =@ IaE
garr Fr 9 - famd 5 deEr aw
aFAT & | FaT IATF @IT F qGET AT
¥ deraT 9g &Y A1 99 § A 60Y F
fore & aw § | St A 7Y wyEe
2 9 9T T FT AW G ST § AW
T W AR R W g W
IAFT AW A& g £ | aehe oqifaar
F FAN FF g fEAE f1 F
% fom ey I & 1 TR 9L ITRY FAA
s A Gt g frar daa &
gegz ogifaar & @ ¥ ot swer
waw § affT Ia% @fd feEm #
afg 7Y gt & | o= feam =% o
IFEHT AT FT FHAT § AT AT g9
feraT< Ag et § a9 I¥ waAIY g
AR T SR TR FTAT BT AATY |

§® fedl e 7 afearde ¥ &
g faar @1 swfE fage & gides
F TrigeT ¥ uoF Aifen # ¥ a1 fx
9 % T wfeeEoe & SN fFa an
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IN GHT T TF A 79 €1 R @
GiEATIoE &1 WA F ¥ gHG
s fFEmEt 1 949 A1 gt 1 A
& ot JY 48 9T &1 W ¥ | T/ 6
qaTaT & foe o gaq A 9w e
& g% 77 Iu7 fawn o1 fF ogw a9 &
{3,000 TA FT FAT foar a1, gaL a9 &
§,000 T H FEA oA #R S\ a9
@,000 T F SAW fFar | ag Tw™
gua zfewr fagre # gf 1 afed o=
Tl F1 TEF( F AN 1 T AT
T TAW g g W | IgEr fEae
wed & | zafde W FHL wie-
ATEa & A s Ffw # dgrarT Y
T AT § A1 IAR TG M T
GR e T & Arfge gl e
fagt & s v S w1 A fEal
F1 79 a7 & Fru weme € srar HT

ma f w5 L T OWR
grar # v saw wfg ot &t gr
ar 3o wdT A1 sdv1 afer W &
ST # 1 9EE (T agt 97 g de
& wrgA 2 A F ) gH 3ew A N
mrazaFar 2 e afro g oaoh
Gzrare a@gr @&d § |

T AT & 7T 9 R avere
=9 wiFdi 1 0F *HE ST AT @
w1 fF a1gt Ft T ¥ Fraey | faane
fawst Fofr o owft w1 TEfE &y
G TE £ gqe FIXF guTEr 4T
#opdt gf £ | wa 3w wifew wma
Fr W oww g & S afEw i
FI 9T T 29 F9 & T g HI7 gfwmm-
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w@ET IA AT 9T gATAr JeranT &9
AT & A A F O w1 o dera
@A SE 9T 41 3IFF AFiAd 29
9T W@ Fg A9 ZT A9 § ar fFEmt
T I A AT AT FTHT eAfT S 2
zafam afy s d=raTe 1 agrT JrEd
g a1 feamei & awfy & afzg
o W & S1zfieg iy aArT ag g6
#7 7 f5 gwd g wweE afw
F v w7 ot afgw aefaw w1 F
T T AAF ¥ GErET @ A A
g1 oewT =/ arg #t & fF oumm e
Y wefees aty & awrg AfET @
#1 @A Al

it At wiw Aifg g ag Smger
& | I9F gy WO fEEEl & e
1 wedeged &< faar & 1 WA &
difem #@w & §, 9 diferr ¥ Far
TF 7T g1 GHaT g THE FUT HTIE
e A8 M g | & T S &
o 39 A9 ¥ FOAL EANT @ E
o s 6T g7 W waA oA
fafreet & fadew w&m fF T sfraw
a7 feat #3 9 THET wu i w1
o fFem ¥ amd nF e wved
oI ATTE F7 (AT 38 | 7/ ax o
w1 fEmmn o A g 2, faw o
L g £ AT A% 98 #Yg adF W
T AE F7 TFAT & | WITH 9T
aqfad araar 7@ § o wwr
Al &7 offas s-sed 21 T E )
& Fg wreat g 5 aw® dw & famdt
IHE B, AEHTT FHEET  ITYET AFY
O E ) g dEl 3o FO% A
FiA H fmEr AT AT & 1 W H "
FaA ATC FIT T FEN 0" §, AT
g WA g ;T AET A I3 FT OFE
Y Oy 2, gl 9 v #1 sumey
=¥ o7 gadt gfead I ouw
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[mioﬂofﬂg]
F1 JTrar agrlt oy &kt & 1 Afed
afard weTe & AT A F ) A
affFEi & st w0 weeaE
F7AT ATEAT E o

W ATE WM T 3H 19 AT AT9-
mFAT & \F T oag | qvET
e FelAgA  F7F  qFraTT a4ql
aFAr g 1 A fFeme o Sde 9w
qf WgAT FvE 71 qErHrT AFY VAT
2, ®vwIT FE T A1 AYE IRET FJEEA
g @ 1 7% avg &Y 919 9 H I T
¢ fF feamal ¥ aew &1 wire fan
a7 | framn &1 e megdr &
Arfze, ag a1 gvwrv 7 fafiay 5 f@a
2, afm 39 7 ag fAfray a8t fear g
f& 9@ am o g8 F Fw fFaEt
FT QT ACZ ZY AT §, A TEET TEHA
Fw F fou gawr @ g7 =fegw o
TH) Fr§ sgaTaT AEHF A T 470
w9 @G a1 g9 § fFaEi 1 94
Tz g AT § AT IAET ;T GHAT
109 G AT B, T 9 HATAT H ATHIL
ITFT AME A ATE AL FETE

FFIT T AE-ATS & W 9%
T A g g, o fE fe gfear
oAt 7 fAfeas fear @7 1 & g
Tt § fF ow & @ § oaE 9T
W F1 SqTEAT € §E WL HL F g9
¥ qEmEE FT (:ar fgem T &Y
faear o1 | MEW 7 IEET 92T F7
Loat ferm fFar ov s ¥ s
ferm faar | fase afdfeqfq & o
¥ gng ¥ w21 fgwm o amvew ¥
v ® geq fgemr o a1 fasmr
a1, afF 39 g A Ifvam, ww
o, 99 q@z F I O§

st gy fag (Fomr) s@R
wo B TE T Gr
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ot @0 o fag : afz FvFw 7R
oY 97 A A w0, A FEE
i7a fam 7w 20

F4T ATEC aAEAl 2 & #atg
SRr g0 @dr & #19 FT, 97 9g-fad
qaF W g9 w1 3™ o5 ¢ Al ag
szl @ fF or-fAa gaw ofr a9 &
FTA F7, 1 ITFTI AT § F17 F77
I A HA § FTH F74 a9 F SAET
¥ aqar A Fifam ) gvET # oy m
faar & & wafvge ® #9377 At
FT ITHAW F49 AF AT FCEAT AT
afFa 397 f5am & A7 g1 79 fFar
g 7 3" 7 wfwr gifesw & ey @
AiF OFT TG 2 | AT AT FAT AFAT &
f oF mHE # fEAT a7 SEr & 7
771 mare 2 fF oF v #1039 g
SHE T & 1 "YETT §F 99 S 6T
2, 981 77 3Z UIRHEA FEE FIE FI
= f& fema 1 & 99 /%ar 2
qTETT &1 UAT qgedT AT AMEU
fF qg-fom Aarg r &S ¥ FH #
Eioi

afs g@wr T=d 2 & feami
FT S1aA GTT &1 HIT ITH1 FTE SATAT
T EY, ar argA # FT A0 §, IART AT
oo Weq § @ @mr o= rfge o
apdt St F F77 a1 f& ¥ ey ¥U
St & 1 afz gw G T S s
&, &1 g aga | qHETHi 7 FHTHm
g1 gwaT & o fagwi & gw o 9ga
T AT HATT &, I § T FHY &7 et
CA

afz &w =@ ¥ A@iF A fAEe,
&t 7T T YT FT A9 &1 FHAT &
I6Y qTg afx Wi @@ AT FN JEHT
S 7 fawre, @t gud N @A a0
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ET oAl 81 TW A7Z B @A F) wwer
FT FUMAE IT 77 AF 1 qFAT & |

qTETE ava? fazam fzamd) 28t
2 f¥ 277 amg ¥ 4@ &g 3= ¥
TFET AT HATA, AfEe e A =g
FEET RATH W1 TE 21 R4 #1 dRTar
# Wit gufa gf 2, @z ey A & W
IFFT A AL FA W AT 2
z A1 7uA § F2Y grar fx dEEe w
W1 afz gt 2, 9% mwes ¥ agd ¥ gd
2 ar femEt § £ W 3fz 2 & 2d
2| AFT F OM g2 ATA &7 &7
AT AZTE |

AT TAET E N F7 FAT J17)
Z 1 3z F=Ar 2 f farT & ar o
gIFq 282 v9¥ ¥ AfFa mw fFae
FY WA FIA 990 wTF T | H
o AT & HiFe A7 T @
§ wvFMA FAR F AFS F AN
9T FZAT § fF 0F @awwgy =%
foam &t AT A A 21 ¢w AW H
OF §F AATATFa &7 gy =
A § A1 fee Y awe sefafes
dad &Y I F3d T 1 T8 waeqr §
oA ¥ FTH FIA ATA &7 Jo fwaw
AT =fge 7 S mREY A A &
TTST H oY TTY § FIH FIAT 9T, W
F72 H g¥oo TYY T IAFT FIR wwal
2T gww ¥ Az o fR @
fee a@ & garsEg #7 fanfo o
AT 2 1| AT § §2 S0 A7 w9
SraT &7 o ¥ oA w1 wwarlE
FLAT 1w )

gORT fadan o @@r @ &
ag s ooft #1 wod 3 & FreawE
¥ e @ar & 1 ag fadsn owmw
FHT A T JogqTA AT WA & 1 F
e g e fadel oont s fade
W agy waEz AT g §
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20 LAY §7 g9 594 & 7 T qFIT
F dm gma § fareafaar a@  #C
ooq SEd § & @, 41 a8 3w
fazzfl qsfi #fr fazn %o & s%
TZ qFAT £ WIT AT 97 gwAT £

sEr & #F owdl aETEn, 5T
& ardl v Ao F1 [EEEE FH AT
T E | SHFT FA9 a9 2 fa g9y Wy
arst & qfq Agr 7 g 1 ;I T
dfqqr § 77t qesy ¥ = fg=r
T M g1 A | WiF qg FEar
z f& w7 a% a=-fedr wdfaer @
& 79 AN g6, AN A% HAW( aHl
it | & oy fa@ed Fvn STear g
fe w7 ®=v & aieg W § wETd
FT B9 wFd &, fEIgEe H oF &
ofys wEEi ¥ @Rl FOT g9
78 & a1 fex feemam ® o1 @@
Fai AEY g1 FFAT & ! @I qF q@T 9
fe) & art ¥ mivg +dt g ¢, o
a%F 29 ¥ |gq an fgl &1 987 g
% a9 a= fasr wfas smE &
97 @F F1 fg=Er v @A
e fear st AT 3T o e §
qETC ®1 foOEd fasd

g aF qiedniE ¥ S &
aa g "er 9T mr &7 fesr wi
st ¥ @t § 1w v ger fam
iy A fe=d & amg afew s &
oF WTaT T St | fsw owmer #
F AT AT Iuw agi 97 fgedr & @y
g2regy fem o W ofenrdz ¥
A F) AT & 5

# qga ATETAE 999 H@tEEr @
o faeT a7 9gan g i @ qo am
g g ® §, =i dfaae ¥ 77 5
T WAT TATET §, AfFA ¥ W AE
fet @) dra &% ¥ o oy & &
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[ @0 To fE]
Adf & wwEd ) 7z TS W Y
ag g

st A A% waw (ITEET)
Mg FT FarT G F 1 WIS AT
AT RE

st @0 wo TAE : ;rw FET WA
F am 7= & wfafew o wmr
§1EgT 2T Fw owrar F1 qifemrie ¥
g F47 | A FEa ¢ fw gz owmr
q ALY 2 WA@Y G0 W 5hAT E
¥ wgam Imar § f& omma ==
A of@E® S9mET qUET gE 2
# faur afvez &1 oeaer ar | wegs
& & arz &% g faan fr At warE
# g3 dm fzdl Hl@ & 1 AT W
FH FA AT A AT 7T F Ry
drg A ot fg=) w1 9T F7 famr
T AT | T oFwm A gua felr ¥
e ¥ 7 faar | A w1 w HARAT
¥ feawa gidi oY, agi wwa #1 qgi-
Frdl e @ faam w@T an |

fet #1 ot wfr 7 &1 & 2
% gem W afgEameafal o
agt T g, afes 3aF fam fe= wmr-,
ardt I | I WY, fagwe, a9
T T MY 9T9 F FLEHRL AN &
A9 O WEW A ™ oad fw 4
feedt & afd wmar a7 FRE
IMI | qE TA ATT TqAl FOANT
fgdt & AT FTaaEdy FA Af, 91 gA
st ¥ @ IOET 9WIE 93 A%AT

g

# AT g AT AwEAr B
HUHAT g, AfFT 0F  TEATEE, o-
U wrar F w0 § w7 oo qw i
sgET & fAn Gy WNT @ | 99 q%
ufgdt AT Ve SN daw gy &1
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e 78 79 & q9 a5 =fed-
WAt 7 6T U ATy &1 g9
a1 97 ' { A oA § foea
freer wwdt &, A fegemma § off wkeg
Wt #§ fraidEsr fawd s TEd
fret &1 ®1& oFTre A 2 =l

woEEsT & @it § # fAdgT g0
agar g fr ady St F 7w ar fw afe
TH u2 F fA0 e @ e @ fa,
A1 T9x w®gAT F0 & ag ®€ fF g
I FT | G 79 F qTG Y qET
ANTE=T AE F AFT §, FifE TS
F @wfm § I $ faen @ o
IFE LT w9 § Agfedd g6t
¥ FgM WEN g fF aFw adEi &
qAM 9 HWYT ST F AN 97 AT
79 T34 &, Afwa w0t ¥ O dFer
AT AOTIEI # AR | T g
ag guedl & & &a9 woEEry &
afeg g1 IaFT ArwgH qgar, a7 § Jow
Y qEE A G A1 STEar
g1 9T T WNTEEE A § AVEI
F1 fagm G Fu foen, fadise &
Iy & Sar Y §m IFF 19 W@r
mar 99 vET & 9 G5 gen, a
F QI F AT GOEH W 999
FETT F1 ATA ZAT A7 30 F Fafq

Rt |

o H Ay fraea g fF g &
AT W94 dEaq AT 0, -
&Y &1 T %7 H®YT AT #1 a%
wE & afg wEr ag fF dvew
& 9f o & Y sEfr &L @1 =2
Feag A8 grr | gfz 3Fe & w@fy
§ 4o QdT F i, 1 a7 7
2O | 9uF fAw Sl MHEET A
TF WA W AfgT WL T A=
& Juwey FO4 AMEE | AT
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TRGRY a7 FL AT T TR T
& T4l § g ¥ (&I S F7 sqaeqy
ag wT | dfqam ¥ A am? R
T OE, T F1OIART To@d HIC
afqesr FAr anfge, aat d@fqe €1
T A A W OIET 21 4TEE
dfgam. ¥ Ff & 5 @ =@ €

= [

CEREH A 3G A9 w2,
NG LT A AT AT §, qT T AT
A g 1 AT &7 favarq =g A&r
g &1 & Mg § 5 gw Ao e |
qEA A | g oY WET F "d
% foqemgay @rd | ww faRedt & F
o faRvit o & B A FEE@E
T B R e E

Shri S. S. More (Poona): Mr.
Deputy-Speaker, Sir, during my
career in the first Parliament [ was
frequently intervening on behalt = of
the peasantry and my performance
used to be sufficiently wvitriolic; I am
returning to the charge after a long
break. Many Members of the Cong-
ress side have made an attempt to
find some trace of socialism in the
Budget but their attempts have failed
like the attempts of the Arabs lost
in the desert to find a water-oasis, 1
am not prepared to say that this is
a Congress Budget, because there is
hardly any connection between the
Budget and the Avadi or Bhuba-
neshwar resolution. It is essentially
a personal Budget of Mr. TTK. He
is a man of personal convictions and
does not require confidence to be bor-
rowed from any foreign country.
Naturally he has put forward a Bud-
get which tries to concretise his own
conception that the ways of capita-
lism must be encouraged in this
country. The way to glory goes
through the graveyard. His way to
socialism goes through the sphere of
capitalism. My submission is that it
is wrong to suppose that this is a
Congress Budget and Opposition Mem-
bers who criticised it on that basis did
a grievous mistake. It is a budget of
the rich and for the rich. It is a budget
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for the appeasement of the vested
interests whp were infuriated by
our declaration at Avadi and
Bhubaneshwar and our talk about the
nationalisation of banks and other
matters. We were very vitriolic and
very cnthusiastic about our socialism
but there was hardly any meeting of
minds between the Congress leaders
and the mind of TTK; he is not pre-
pared to change his spots. This is an
attempt to please the capitalist and I
do not see anything wrong from his
personal point of view. There is
hardly any connection between the
Congress deed and the Congress
words. Naturally we may be exposed
to the fury of the masses, Some of
the communist friends have tried to
threaten us: the masses will rise. I
believe the masses have to rise in the
life history of every country and I
would rather welcome the day when
the masses are able to rise but not at
the instance of the Communist Party,
because when the masses rise, they
rise constructively, not for the purpose
of slaughtering. My communist friends
never think of constructive socialism
or even constructive communism,

The Budget is a clever Budget. It
removes all the soft corners which in
the former two budgets used to prick
the capitalists. The cleverness of
Mr, TTK lies in the fact that he has
removed the soft corners so as to make
the Budget soft and cosy as a ball of
wool to the capitalists. In my part
of the country there are certain weekly
bazars held and the head of the family
goes to those bazars. When he
returns he will bring gifts for every
child in the family and the moment
he returns all the kids in the family
surround him and start asking for
some gift. Here Kaka Krishnamachari
has brought gifts for every sector of
ihe capitalist economy. He has some
gifts for the corporate tax payrers,
some gift for the individual tax-pay-
ers, some gift for this industry or that
industry. But what about the peasant?
My greatest complaint about the
budget is that it leaves a great void
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there is .:0 room for the peasant, Our
manifesto says that the peasant is the
crux of our economy. This Budget
£o.s not only against the Bhubanesh-
war resolution but against our mani-
festo in 1962. Our manifesto says:

“Industry and agriculture are
closely connected and on the deve-
iopment of each depends the deve-
iopment of the other. It is through

“widespread industrial growth that
higher standards in production and
consumption can be reached But
industrial growth itsell{ depends
upon the improvement in agricul-
ture. Agriculture is thus today
and will continue to be the most
important factor of our economy,
and on its expanding production
will depend progress in industry
and other fields. Therefore,
modern methods and techniques
have to be applied in inecrcasing
measure, always keeping in view
the conditions existing in India.”

But the Budget of Mr. TTK is not
prepared to take even notice of the
peasantry. There are one or two
short sentences saying that we wanted
to lay emphasis on agricultural pro-
duction but somchow we have not
done so. He has mentioned that there
is inadequate growth in food produc-
tion. During the British days, the
agriculturists suffered. British indus-
trialists wanted to rob Indian agricul-
turist for raw materials for their own
mills and fiscal instrument was the
only instrument used against them.
Prices were not allowed to rise. The
Indian capitalists who have come to
power are doing the same thing. They
want to keep the peasant in depressed
condition sp that his raw material can
be available to them., My submission,
Mr, Deputy-Speaker, is that unfortu-
nately the fate of the agriculturist is
in the hands of persons who belong to
thes middle-class. The middie-class
and the trading and industrial classes
have been the traditional enemies of
the peasantry. They have all along
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robbed the peasant and taken advan-
tage of his ignorance, The peasant is
ignorant and unsophisticated and does
nul know o hoard his grains or
money. He has no money. He does
not know how to evade tax. Natural-
ly, he has become the victim of the
nefarious policies of the middle class
who have come into our administra-
tion, Our administration and our Gov-
ernment is a Government of the
middle-class and for the middle-class
and they are giving the tune to the
Government what should be done in
the case of agriculturists and what
should not be done. Therefore, my
submission is that the peasantry is
suffering like anything. It has been
said that women are born to suffer. [
would change the prov.rb Lo; peasants
arc born to suffer. Panditji himself
once said: our peasant is the most
neglected creature. The most neglect-
ed creaturc deserves our greatest
sympathy. Apgriculture is the largest,
but most neglected, industry. If it is
to be rehabilitated and put on proper
footing, certain prerequisites are to
be donc to help the peasant. Past
experience of western and developed
countries shows that agricultural re-
volution must precede industrial re-
volution, But Mr. TTK is out to have
an industrial revolution, forgetting
that agricultural revolution must pre-
cede industrial revolution so that
industries can get a steady supply of
raw materials. So, agricultural revo-
lution has to come to this country and
for that we must give him the essen-
tial prerequisites. Take for instance,
the western countries. Even Israel is
travelling by the same route; Japan
is travelling by the same route, and
we too will have to go the same way.

What are the prerequisites for an
agricultural revolution? A rich soil, a
well-fertilised soil, good seeds, an
assured water supply and mechanisa-
tion of the agricultural processes. By
the end of the 19th century, the late
Mr. Gokhale, speaking in the British
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budget, once said, when depicting the
plight of agriculture:

“The yield of the soil has been
steadily diminishing excepting in
irrigated tracts—about the lowest
yield in the world.”

It is the sam= p ight now. The land
has been .ompletely exhausted; the
peasant has been much more exhaust-
ed. Unless we supply fertilisers to the
peasant, sy that ho can give full doses
to the land, it is wrong to assume that
the land can give us the yield we
want.

Shri Sham Lal Saraf (Nominated—
Jammu and Kashmir): What about
the land policy?

Shri 8. 8. More: I am coming to
that. My submission is, the whole
land policy is lopsided and is much
morg in the interests of the feudal
lords or landowners or money-lenders.
The land reforms are being delayed
by the States because it is going
against the interests of some of the
influential persons. Land reforms has
to be first on the agenda. Unless the
tenants are assured complete control
over their land not only barren land
or arid land but all the land, they
cannot yicld even a blade of grass.
But the land must be fertilised.
Mr. Khrushchev has very lately said
that land must be chemicalised and
they are producing thousands of tons
of fertilisers. Unless we follow what
Israel has done, we cannot go ahead.
They have conquered the desert by
rich, abundant use of fertilisers, We
will have to go the same way.

We are producing fertilisers in our
country., The fertilisers, however, are
going without a customer; the rates
are so high, and due to the middlemen
or greedy traders the agriculturist is
not in a position to apply fertilisers
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to his land. A man who is so econo-
mically poor that he is not able to
give a full morsel of food to his own
child, is not expected to purchase
fertilisers for using them on his land.
So, we must look upon whatever the
peasant does is in the interests of the
nation and as a national enterprise we
must supp!y him fertilisers at the cost

of the State. We must assure him
possession of land. We must also
supply him with good seeds. We

must also supply him with all the
modern implements and the means of
mechanisation.

Take, for instance electricty. Elec-
tric power is of paramount import-
ance. I may qudte from the Congress.
manifesto which says that “electric
power is of paramount importance not
only for the growth of large-scale
industry but alsg for the development
of agricu'ture and small and village
industries.” Now, like our middle-
classes, our electricity has been com-
pletely urbanised. The wvillagers do
not get electricity for their motors;
they do not have electricity for their
pumps. Not only that. In the budget
I have found that the excise levy on
diesel oi] continues unabated,

An Hon. Member: It is the worst.

Shri S. 8. More: My hon. friend
says it is the worst. But there are
many things which are much more
worse than what he is thinking of. In
this budget. there is no room for the
peasant and unless we take the pea-
sant by his boot-strings and lift him
from the abject misery and penury,
1 do not think there is any future for
the country.

It has been stated in the Mid-term
Appraisal that agriculture is most
rapid economic growth. This word
“key to growth” is taken from:
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[Shri 8. S. More]

Panditji's quotation. Panditjii once
said that agriculture is the key and
base of all progress. We dare not to
be slack, if we do not fail in agricul-
ture it does not matter what else we
have got.” It is the right attitude
which has been reflected in the
budget, but my submission and my
sorrow is that our professions are not
heeded to by the Finance Ministers,
and as Shri Surendranath Dwivedy
said, our budgets continue to be the
personal budgets of Finance Ministers
whp do not take notice of what the
Congress has promiszed.

Mr. Depuiy-Speaker: The hon.
Member's time is up.

Shri S. 8. More: My further sub-
mission is that we, the Congress
people, are interested in keeping the
peasantry alive. The  peasant has
been the backbone of the Congress.
During the Independence fight, the
peasant has been the only prop of
our electora! compaigns. We came to

. power thrice and the peasant is the
only person who continues to suffer.
If, by our adverse or apathetic poli-
cies, we alienate the peasant, naturally
he will be in the hands of somebody
else who will use him as a sop for his
own ends. So, my submission is,
even in our party interests, we should
be very sympathetic and favourable
to the peasants. Why should we leave
it do others? Unfortunately, the
peasant does not happen to be suffici-
ently revolutionary to attract the
attention of the communist party, be-
cause they feel that the peasant is
wedded to property, and if he is
wedded to property he cannot be a
good instrument of revolution., The
moment they realise that the Indian
peasants have certain potentialities,
very useful for revolutionary purpos-
es. my, submission will be that we
shall lose the prop on which we have
been depending for so many elections.

Since you have rung the bell, .Sir,
T would rather say that we should be
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sympathetic to the peasants, in short.
The peasant should be the base and
the foundation of our whole economy
and unless we modernise agriculture,
it will be no good. We have to turn
or convert the economy of the pea-
sant which is now subsistence econo-
my into a market economy. This
transition from subsistence economy
to a market economy is a long path,
an arduous path and we must go on
that path unhesitatingly.

Another point which I would like
to make is this. Unfortunately, our
Finance Minister has not realised the
gravity of the mistake that he has
done. Ignore the peasant, and you do
not get abundant food supply, and
starvation will face us, We will have to
go through the valley of death. You
do not help the peasant, and you do
not get sufficient raw materials. You
antagonise the peasant, and you do
not get enough sugar for sending it
out. You displease the peasant and
the result is that there is food deficit
and you have to go to the doors of
others with a beggar's bowl in your
hands. Therefore, the peasant is bound
to be the source and fountain of our
good things of life and it will be the
primary need to help him in our own
interests as far as we can.

It is no use pleasing the industrialist;
with all their tax evasion, and with
all your provisions in the law, I do
not think they will be prepared to pay
vou the taxes. There has been some
increase in the estate duty. But I am
quite sure that those who are versed
in the art of cvading taxes will evade
death also and will not allow you to
reap the estate duty. Instead of going
after such fleeting elements, is it not
much better to rely on the peasant?
Theref~re. 1 want to contend that it
is high time that we revolutionised
our agricilture. Unless we revolu-
tionise our agriculture, revolution of
some other .ort may come our way
with a nasty bang. Therefore, I sub-
mit with all humility that the peasant
is most important. I have stated
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something which has been topmost in
my mind, seething and simmering in
my heart. I thank you for the oppor-
tunity you have given me.

Shri Daji: Mr. Deputy-Speaker, Sir,
this budget hag been variously called,
but the most apt description was that
it was a jigsav puzzle. That seems
to be rather a correct descripticn. I
tried to piece together the jigsaw
puzzle, and the version that emerged
out fo it shows the hideous face of an
Indian and foreign monopoly grinning
in a broad smile and showing its
thumb to the common man and ta the
Congressmen for the puerile attempt
at socialism at Bhuvaneswar. That is
the picture that emerges.

An Hon. Member: Is it only at them?

Shri Daji: Bolh the common man
and the Congressmen. The danger
inherent in the budget is, not that it
do:s not lead us to socialist develop-
ment, aboul which I have ng illusions,
but the dangerqus pattern it reveals
is that this budget strikes at the very
root of the independeni democratic
developmont of our country.

Let us take the tax proposals. It
would be wrong to discuss the tax pro-
posals each one separately. This
estale duty could be picked up and it
may be said that 85 per cent is the
duly on the highest slab and is it not
socialism? That is not, I submit, the
correct way of looking at this budget.
We must take the totality of the tax
proposals and see what picture emer-
ges. Each tax proposal we shall exa-
mine separately later, when the res-
pective Bills come up.

There are certain good proposals
like the estate duty, gift tax, wealth
iax and all that. But what impact do
they have on the economy as such?
The total yield from al] these in-
creases—so-called socialist postures of
the Finance Minister—are only Rs. 6'5
crores a year. That was why I called
it a goods train to Bhuvaneswar
socialism. If the goal of socialism is to
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be reachied at the rate of Rs. 6.5 crores
per year, you will take a hundred
years even to socialise the houses of
Tatas and Birlas—only two houses.
At this rate, I am afraid it is not only
a goods train to Bhuvaneswar, but it
is an attempt to scale the moon in a
bullock cart. You will never get at
this rate anywhere near gocialism
and anywhere near breaking up con-
centration, to which partial geceptance
has been accorded by the Finance
Minister.

Credit has been taken that no new
tax has been levied. True, but no
credit can be taken for that, because
as the mid-term appraisal of the third
Plan showed, even on the existing
level of taxation, vou have taken Rs. 400
crores more than what you had bud-
geted in the third Plan. Therefore,
the common man has the right to ask
for the return of the Rs. 400 crores
that he had taken. So, the point is
that there are no new tax proposals,
but there is no relief which is much-
needed. Of course, the CDS has been
withdrawn, again haltingly. I do not
know why. 1 am sure the Finance
Minister will have a second look at
it, because you withdraw it retros-
pectively, but you make the payment
only after five years.

The crux of the tax proposals is
no relief to the common man and no
break in prices. In fact, their respon-
sibility of holding the price-line has
been abrogated in a spurious econo-
mic theory that the question of prices
has got to be integrated with growth,
investment and everything. That
means, Government is ready to shoul-
der no responsibility on the question
of price increase. The result is even
after the increase in Dearness Allow-
ance recently given, the Central Gov-
ernment employees are getting, com-
pard to what thry were getting in
1947, only Rs. 87 instead of Rs. 100.
That is, the real wages have fallen to-
day because of the price rise and yet
the budget says, no responsibility and
no control,
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[Shri Daji]
Wasteful expenditure and spending

continues. There are no social wel-

fare measures and all reliefs come to
capital as if only capital was the
sufferer and the common man were not
the sufferer. My quarrel is with the
philosophy of the budget that there is
stagnation in the growth because
capita] is not adequately rewarded. I
quarre] with this philosophy and that
is the main burden of my quarrel
against the philosophy that
economic growth is held up because
capita! does not have adequate fillip.

The mid-tcrm appraisal has clearly

showed that investment targets of the

private sector were more than fulfill-
ed, but the pattern was not fulfilled.

The investment which had to be made

in basic  industries necessary for

national development was not made.

Instead, the same amount was invest-

ed jn light industries with quick

returns. That is what the mid-term
appraisal says. So, to say that capital
requires any further incentive is
absolutely wrong reading of the eco-
nomic situation. That is my quarrel
against the budget which seeks to give
more and more concessions to capital,
Indian and foreign.

I am repeating the Finance Minis-
ter's own description of the man-
eaters. Man-eaters are never quench-
ed by giving blood. Once they taste
blood, they want more blood. Simi-
larly, the capitalists are never satisfied
with the profits they get. Utimately
the man-eater that has tasted blood
will not rest till it tastes man himsell.
Any attempt to placate the man-eater
by giving more blood will only stimu-
late his appetite and that is what the
budget has done.

Let us take the whole pattern now.
I am not going to discuss the indivi-
dual proposals. This is not the time
for that. Mr Morarka very cleverly
argued that what was given by one
hand to the corporate sector was taken
away by the other. I say, this is not
relevant. It is not the Rs. 10 crores
relief that is given that is relevant,
but relief in what direction. Here I
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say that the totality of the tax pro-
posals goes against the very grain, the
spirit of Industrial Policy Resolution,
against the philosophy of the Plan ang
against everything that our national
movement up till now stood for. What
was the pattern envisaged in the
Industrial Policy Resolution? It was,
public sector to grow and private
sector to be restricted to certain
industries; and, foreign capital, wheu
it is a must. We can have quarrel
with speed of socialism—evolutionary
socialism or revolutionary socialism.
But if socialism is to have any mean-
ing worth its name, it doeg mean
contiruous narrowing of the base of
the private sector and continuous
growth of the public sector.

My gquarrel with the budget pro-
posals is, first it gives a fillip to that
very sector of the corporate sector
which should have bren reserveq for
public sector, namely, basie industries.
14 basic indusiries Have heen given
concessions ang the direction should
have been to take over those indus-
tricg absolutely from the private sec-

tor to the public sector. Then, a
rebate has been given to inter-cor-
porate investment. We have been

talking about concentration of power.
The eminent Professor Hazari has
clearly shown that inter-corporate
investment will not serve the econo-
mic purpose. They are only a vehicle
for more and more concentration of
control over industries. If you really
wanted to break concentration of con-
trol, there was no case at all for
giving a rebate on inter-corporate in-
vestment. By making inter-corporate
investment more easy and more
attractive, you have given up the
premise of increased control over
concentration of wealth that iz going
on.

1 am not surpriseg at this. [t is not
for me tg review the whole economy
of the last. But let me review very
rapidly what has happened in the last.
8 months. The first point is, whom
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does this Finance Minister represent?
The Eastern Economist says, he is a
man of profound thinking. Yesterday,
the Finance sneered when Mr. Gopalan
cited the Patriot. 1 think Eastern
Economist is his friend, which praises
him az a man of profound thinking,
because the Finance Minister has
stimulated the climate for foreign
capital, both public and private.

May I remind the House that on
the very day of his appointment, Tata
steel increased by Rs 5.5 and Century
shares increased by Rs. 14? The Capi-
tal of December 19th says:

“There has been a spectacular
rise in share prices since the return
of TTK. Whatever one may say of
the Kamaraj Plan, the stock mar-
ket has been greatly benefited.”

Shri Kamalnayan Bajaj: It is known
that the share bazar has gone down.

Shri Daji: I am talking of his return
to power. Have the Congress Memberg
ever known that the Kamaraj Plan will
be beneficial to many including the
stock market?

Shri Sham Lal Saraf: Their hopes
have been falsified.

Shri Daji: I do not think so. I
wil] show you. The index of share
price in 1963 was 111.1. On 133-1964
it was 119.9. That means an increase
of 8.8 per cent within one year. This
is a spectacular increase compared
to any other period of the year. Sir,
the Commerce Annual says “His
policies have enured him to stock
exchange”. Why do they say so? Let
us o through his policies—liberali-
sation of bank credit, over Rs. 150
crores more given to private sector
between November and January, no
use of any controls and have decon-
trol, no control over price rise, Deve-
lopment Bank and Unit Trust formed
for aiding the private sector as has
been owned by the Finance Minister
himself in his speech, raising of ex-
emption limit in licensing industries,
sanctity for normal channels of

2307 (Ai) LSD—T.
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trade, philosophy of control given up
and so on. What does his speach
show? What does his statement say?
He says: “control for distribution I
do not believe; contro] for avoiding
excess demand is the only type of
control T believe.” So the door 1s
open to all Indian and foreign capi-
tal. This is his economic philosophy.

May I just recall, Sir, in passing,
the interview given by the Finance
Minister 1o the London Economist?
What does he say? Six Chief Minis-
ters spoke in Bhuvaneshwar in favour
of bank nationalisation. Whether the
Finance Minister agrees with it or
not is a different matter. The question
is, how he sneers at bank nationalisa-
tion. When the foreign correspondent
of the London Economist asked him
a question as to whether there is a
growing public opinion in favour of
bank pationalisation, he said: “No".
“In the first place”, says the Finance
Minister, “the demang is being raised
by a very small section”. So, all those
who spoke in favour of it at Bhuva-
neshwar including the six Chief
Ministers represent only a small
section of public opinion in the view
of the Finance Minister

Shri T. T. Krishnamachari: Why
don't you speak about your own
meetings? Why do you speak about
Bhuvaneshwar?

Shri Daji: Why is the hon. Minister
so touchy if I speak about Bhuva-
neshwar?

Shri T. T, Krishnamacharl: You
have to speak about China and Russia.

Shri Daji: Why
about it?
Shri T. T. Krishnamachari: It is our

business. Speak about your polities,
and your politics are very wide,

is he so touchy

Shri Daji: I will be satisfieq for the
present if you impiement the policies
adopted at Bhuvaneshwar, My quarrel
is that you have thrown over-board
even the Industrial Policy Resolution.
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Shri T. T. Krishnamachari: It is my
business ang not yours.

8hri Daji: Certa'nly not. The ruling
party's policieg arc national policies
and it is the busincss of every citizen
to see that they are put into effect.

Shri T T. Krishnamachari: Your
policies are those of other nation's.
The ruling party's policies are national
policies, the Communist Party's
policieg are those of other nation's. We
agree.

Shri Daji: Sir, if my remarks hurt
the Finance Minister, it only means
that they are going home.

The Finance Minister has propound-
ed a new theory. There are three ele-
ments in industries: ownership, con-
trol and management. He says there
is no concentration of ownership. I
challenge him on this, and I challenge
him based on figures not from any
Communist journal but from the Re-
serve Bank bulletin of May, 1962,
Therein it is saig that out of the total
shareholders 0.5 shareholders control
56 per cent of the total share wvalue.
If this is not concentration of owner-
ship, what is? There is half a per cent
of the total shareholders owning 50
per cent of the share holding.

Shri P, R. Patel (Patan): Do you
desire that the directors should have
more shares, more than 50 per cent of
the shares?

Shri Daji: It is the other way round.
T will repeat what 1 said. Out of the
total amount of shareholders 0.5 own
more than 56 per cent of the total
share value. If this is not concentra-
tion of ownership, what is? T have got
many other figures about banks and
other things in connection with the
ownership concentration, but I will
skip over them. Secondly, the Finance
Minister ‘has accepted—this is what
the Reserve Bank of India says and
not my verdict—that at least there is
concentration of control, I want to
ask, what concrete steps he hag come
forwarg with to check even this con-
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centration of control. The rebate on
inter-corporate dividenq will only
increase concentration of control.

Admittedly, it will increase.

The only solution suggested is a
Commission of Enquiry. 1 give all
palms to the Finance Minister. He
hag out-Churchilled Churchill him-
self. Churchill said: “If you want to-
avoig an issue, refer the matter to a
Committee”. We have already had a
committee sitting for more than three
years. The report has not yet come.
I know that she report of the Mahal-
anobis Committee is the mosi damag-
ing to the Government, to the finan-
cial and economic policies of the Gov-
ernment. That is why he wants to
shelve that report. That is why even
before that report is pluced on the
Table of the House, he wants to place
before the country and the House &
promise for a further Enquiry Com-
mission headed by a Judge. It will
take another three years to submit its
report. The Government will take a
vear to consider it. The House will
then debate it for three days and then
the Government will take its own time
to implement it. Till that time, this
concentration will continue. T want
to know what steps the Government
have taken on the known, exposed
concentration of wealth? What steps
have been taken on the results of the
Dalmia-Jain enquiry over which the
debate in this House was concluded a
year back? No steps have been tnken.
What has happened to the Royal
Asiatic Tnsurance Company enquiry?
No steps have been taken. What has
happened to the report of the Com-
panvy Law Administration? No steps
have been taken. What hag happened
to the opinion of Shastri and Daftarv?
No steps have been taken. Now you
again come forward wth a promise’
for a further enguiry. It only means.
that you do not want to tarkle the:
jssue of concentration of wealth, you:
only want to postpone it.

Then comes the question of foreign
capital. T do not agree. I not only
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disagree, but I think Shri Masani was
more loyal than the king, Shri
Masani said that foreign capital
should be encouraged more, more in-
centives should be given, because it is
no{ sufficiently remuncrative now. It
1s not & question of my opinion versus
Shri Masani's opinion., I am giving
certain facts published by the U.S.
Department of Commerce—from  the
horse’s own mouth. Leg ug see how
America looks at investment in India.
Thig is what the U.S. Department of
Commerce says: “Return after taxes
on American investments in manu-
facturing enterprises in India was the
highest”. The return in 1962 was 20:6
per cent compared to 1961 when it
was only 19.2 per cent. Then they
have given a comparison. They have
said that in western Europe American
investment brought a return of 115
per cent, in Australia 7.1 per cent, in
North America 43 per cent and
Pakistan 3.5 per cent as against 206
per cent in India. This is what the
State Department of Commerce in
the Uniteq States says, and it wag left
to Shri Masani to be more loyal than
the king and say that they want
more encouragement. Shri T. T.
Krishnamachari has fallen in line with
Shri Masani's thinking and he has
given further concessions to foreign
capital in India. What worries me
more is not the tax concessions given,
but the new policy orientation that
he secks to give.

About this, Sir, I have two quarrels.
before I come to my substantial
quarrel with the proposals. My first
quarrel with the Finance Minister is—
1 say it with the greatest respect but
with all the eonfidence I possess—that
he has not been honest with the

House.

Shri Kamalnayan Bajaj: What do
you mean by “honest with the House"?

Shri Dajl: I can understand  the
opinion that foreign capital should be
invited more and more in the country.
If that is so, a detailed policy state-
ment shoulq have been laid before
the House and an opportunity given
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to this House to discuss it. It should
not have been left vague in his Budget
speech saying that more concessions
will have to be given. How much
more are sought to be given? We
want to know that. There are various
other things also. Our Industrial
Policy Resolution lays down certaln
things. Various thingg crop up from
the policy statement of the Finance
Minister. Are we going to invite
foreign capital in the public cector?

Shri P. R. Patel: Would you be
happy if the Finance Minister gets
investments from Communist countries
(Interruption)?

Shri Daji: Are you going to invite
foreign private capital in our public
sector? Last year a question was put
to the then Finance Minjster, Shri
Morarji Desai, whether Government
was going to allow private Indian
Investment shares in the public sector.
He said: “No”. He also added: that
wag not the intention of the Govern=-
ment because that woulg g0 against
the very spirit of public sector, NO)V,
if foreign private investment is invit-
ed in the public sector, will it be in

consonance with the spirit of publie
sector?
Shri Sham Lal Saraf: Selected

industries.

Shri Daji: Have you decideg it
ther” If the answer is in ihe affir-
mative, to what extent is it going to
be done? Thirdly, on what terms is it
going to be done? Fourthly, on what
conditions of repatriation is it goirtg
to be done. Fifthly, what about possi-
ble nationalisation?

Shri T. T. Krishnamachari: I will

tell Mao all that.
Shri Daji: You will tell ::IIWO

Mao, but you dare not tell it to the
House. That is what I call gishonesty.
You cannot side-track the issue by
again and again calling Mao and Chou.
Chou and Mao are simmering in their
own juice, and very soon with your
policy you and 'your economic policies
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will also go in their juice if this the amount of profit that 1s taken out?
continues. 1 suy, come forward It is accepted that 60 per cent s

honestly before the Ilouss with a
policy statement; let us discuss it.
15 hrs.

Shri T. T. Krishnamachari: So you
deny your God.

Shri Daji: Another paper of the big
bourgeois, The Eastern Economist,
referring to the Finance Minijster,
says: we understand that Shri T, T.
Krishnamachari has got to do certamn
things under political pressure from
the Congress Party. Thercfore, says
the editorial of the Annual Number
of The Eastern Economist, you can
achieve it through the by-way, if not
through the high way. So, instead of
doing it through the high way, they
want to do it in the budget through
the by-way and thereby subvert the
Industrial Policy Resolution through
the backdoor. That is why I say the
Finance Minisier has been dishoaest
to the House. Let him be honest
enough to come forward with a se-
parate industrial policy resclution, let
us discuss it and take a decision; let
ug not subvert it gquietly through the
backdoor. That is what we object {o.

Then, with regard to his philosophy,
I join issue basically with hig concept
that more inflow of forcign capital
will help the nation. I say: No. 1
am reading from the report of Shri G.
L. Mehta, an eminent man.

Shri T. T. Krishnamachari: When
did he become eminent in your eye?

Shri Daji: I meant eminent in your
eyes. He says:

“We have come across cuses where
_attempts have been made by colla-
%ors to sell out-dated machinery

influding items of unnecessary
equipment in the essential machin-
ery lineg and making exaggerated
claims regarding the potentialities
of the plant.”

I have so many examples before me.
Take the oil industry, Do you know

taken out by them. The saving of
foreign exchange because of the oil
companies being in India is Rs. 8
crores whereas the amount sent out
on the crude oil that we bring is Rs.
200 crores. Therefore, it is not an
unmixed formulation that foreign
capita] will always save wyou foreign
exchange, It has got to be studied in
detail as to in what industry you are
allowing, in what form you are allow-
ing, for how long you are allowing
and what safeguards you are provid-
ing. For example, we hear these days
that a lot of tomtoming is going on
about Bokaro that there is a demand
by a private American interest.

Shri T, T. Krishnamachari; Nothing
of that sort. I think it is a fabrica-
tion by you and your friends.

Shri Daji: Very well, I am thank-
ful to you for the information. Then,
I want to say one thing. The
Finance Minister has contradicted a
statement adduced to him about a
letter written to the World Bank, I
have read his contradiction.

Shri T, T. Krishnamachari: You ins-
pired it, naturally.

Shri Daji: Very good. 1 want to
pose certain points. You say you did
not leak out the budget, I take it
and I accept your word as a gentle-
man. '

Shri T. T, Krishnamachari: What is
it? I want to know.

Shri Daji: You said you did not, and
I accept it.

Shri T, T, Krishnamachari; What is
it that you are accepting?

Shri Daji: There was a report
which you have denied and/ I accept
your denial,

Shri T. T, Krishnamachari: But that
report is your fabrication,
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Shri Daji: I accept your denial, But
why are you so afraid of my referring
to it? Why are you so afraid of my
speech,

Shri T. T. Krishnamachari: Because
it is all your fabrication,

Shri Daji: But 1 want to know one
thing. Is it not a fact that in a note
prepared by the hon, Finance Minis-
ter and submitted to¢ the Economie
Sub-Committee of the Cabinet it was
mentioned that even the consumer
industries were thrown open to pri-
vale foreign businessmen. Is it not a
fact that there was reference to it in
the Sub-Committee? Is it not a fact
that the letter to the World Bank...

Dr. M. S, Aney: (Nagpur): Sir, on a
point of order. I want to know how
my hon, friend has come into posses-
sion of this information. What is his
source?

Shri Daji: It is not in the public
interest to disclose it.

Shri Raghunath Singh (Varanasi):
Public interest can be invoked only
by the Government, not by the oppo-
sition,

Shri Daji: If I am wrong, I am
open to correction. Is it mot a fact
that this letter to the World Bank was
written even before the Economic
Sub-Committee meeting?

Shri T, T, Krishnamachari: What is
the letter that was issued?

Shri Daji: I want to know that. If
*you place the whole thing on the
Table of the House, the entire coun-
try will know it. That is my de-
mand. I think that public interest
requireg that you do it. Further, is
it not a fact that a lot has been said
nowadays about the Finance Minister
discussing about the purchase of air-
craft?

The Deputy Minister in the Minis-
try of Finance (Shrimati Tarkeshwari
Simha): I would invite the attention
of the hon. Member to a newspaper
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report this morning, which, was a
denial by the Finance Ministsys. which
says that no such letter hmg. . ¥een

issucd. He should acecept it.

Shri Daji: Perhaps, the hon. Deputy
Minister was not very attentive to
my speech, I said that my attention
was drawn to it. What I say is that
he has not denied that a letter has
been sent. The statement merely
says that what is reported is not cor-
rect. Therefore, what I would urge
on the Finance Minister is to lay all
the papers on the Table of the House.

Shri T. T. Krishnamachari: I write
many things.

Shri Daji: Then it is stated that the
Finance Minister is negotiating about
the purchase of aircrafts, What is
this? Even the Defence Minister has
not got that power. All powers are
concentrated in one man, I take this
opportunity to make this point—it
has come up again and again in this
House during this session—that the
Government seems to be absolutely in
sixes and sevens, with Ministers at
Cross-purposes and cross-policies,
Government moving forward like a
rudderless ship because the captain
has taken leave, That appears to be
the position, the picture...... (Inter-
ruptions). More and more powers
are being usurped by the so-called
Economic Ministry, subverting all
other Ministries and their policies.

Mr. Deputy-Speaker: He should con-
clude.

Shri Daji: 1 will take another five
minutes,

Before I close, I will only read out
a warning given by a member of the
Congress Party,

Shri Raghunath Singh: By whom?

Shri Daji: Please bear with me for
a minute; have patience,

“A country may apear to be
free and independent if you con-
sult georgraphy or Atlas but if
you look behind the veil you will
find that it is under the grip of
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anoget ‘eountry. It is this invisi-
e that US possesses.
Th: s*!ngenious method is known

as economic imperialism. The map
does not show it. Through the
control of wealth....”

Please note the words “through the
control of wealth”

“, ..it is easy enough to con-
trol the people of that country
and indeed the land itself.”

These are the words of a great Indian,
no one less than the Prime Minister
of India, and these are prophetic
words.

Shri T. T. Krishnamachari: Others
can also quote scripture, ig it not?

Shri Daji: Yes, as you are trying
again and again to quote Mao's name.

PL 480 has proved how powerful it
is because a large chunk of our fluid
currency is controlled by USA a dis-
cussion on which we had only during
last session, When more and more
investments are coming in, what is
going to happen? There is one other
aspect that I want to place before
the House, Professor Mahalanobis
Committee report has pointed out
that one of the causes of increase-
ed concentration of control is the
foreign collaboration obtained by big
business in India. The more foreign
collaboration we obtain, the more we
become under the grip of....

Shri P. R. Patel: Sir, on a point of
order. The report of Mahalanobis
Committee has not yet been pub-
lished.

Shri S. M. Banerjee: It came in the
papers,

Mr, Deputy-Speaker: The hon,
Member may leave it to the Finance
Minister to reply,

Shri Daji: Foreign collaboration by
local big business results in increased
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concentration of wealth and concen-
tration of control. So, even from this
point of view, this influx of foreign
capital, this subversion of the Indus-
trial Policy Resolution, is dangerous.

Have we forgotten the factory of
Surat? Have we forgotten Fort St.
William? Have we forgotten that
from holy marriage between indigen-
ous and foreign capital are born Mir
Kassims and Mir Jaffers of history?
By throwing open the flood gates for
foreign capital to come to India, by
permitting the local big business to
cnter into collaboration with foreign
concerns, by permitting them to have
conventration of wealth and concen-
tration of control and not only econo-
mic but political power you are creat-
ing a situation where modern Mir
Jaffers and Mir Kassims will come to
the scene, who will not flinch from
selling the independence and demo-
cracy of our country for their own
benefit,

Therefore, I submit this is a budget
of despair, this is a budget which ad-
mits failure. The basic task before
the nation is, how is this cconomic
growth rate to increase. That is the
basic and crucial thing. FEven for
bringing our country’'s starving mil-
liong away from the starvation deve-
lopment level by 1967, the economic
growth rate has to be increased by 7
or 8 per cent, as the Ooty Seminar
has pointed out, We cannot achieve
this 7 per cent increase by the pre-
sent policies, !

There are two paths clearly laid
out, Ome is the path of socialist
orientation of our policies, broadly
discussed at Bhubaneswar, a path
vhich goes forward, a path of
attacking monopoly, expansion of the
public sector, land reforms, socialist
orientation of the consumer goods
production, distribution, wages and
prices. The other method is inviting
foreign capital because we cannot do
the job.

Therefore, I say this is a negative
budget, a budget of despair, a budget
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which accepts Govermment’s failure
to raise the necessary internal re-
sources, power and strength from the
nation itself for building up the cli-
mate or atmosphere for the necessary

.economic growth. It. is a budget
which abrogates the responsibility
to the people, it is a budget

which subverts the Industrial Policy
Resolution and the national policies.
Here the issue is not between the so-
called Left and the so-called Right in
the Congress. The issue is not bet-
ween socialism and no soclalism.
Here the issue is between independ-
ent development and dependent eco-
nomy, mortgaged, and pledged to
foreign capital,

Therefore, this is a Budget which
connives at and fosters concentration.
In its totality this Budget - endangers
not only the socialist objective but our
very independent national develop-
ment and, therefore, democracy it-
self because growth and concentra-
tion of economic power are bound to
have an impact on the political power.
To the people it gives the shadow, to
the capitalists it give; the substance.

Therefore, a new perspective is
opened out—the percpective of broad
unity irrcspective of ideology. I ve-
call, as a part of the entire national
movement we fought against the Bri-
tish Imperialism not only to drive out
the political power but also to un-
seize their economic power. Let us
not bring back that economic power
through the backdoor, Therefore a
new perspective is opened for a
broad democratic unity between all
persons who want to defend India's
independent economic development,
infant democracy and social justice to

the people. That, Sir, is my quarrel
with the Budget. -

Mr, Deputy-Speaker: Shri Subodh
Hansda. Absent. Shri Shiv Charan
Gupta. Abeent. Shri Kamalnayan
Bajaj. '

Shri Kamalnayan Bajaj: Mr, De-
puty-Speaker, Sir, with the Economie
Survey and the policy statement
which the hon, Finance Minister pre-
sented to the House I do not think
anybody can find any fault. But as
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far as the implementation of those
statements and the policy for giving
re-orientation to the fiscal measures
are concerned, to my mingd the hon,
Finance Minister has proceeded reluc-
tantly and rather haltingly. The
drastic changes in the basic fiseal
structure which are being brought
about every second and third year re-
sult in a lack of confidence in the tax-
payer's mind and a!so hampers the
general growth and development.

The hon. Leader of the Communist
Party while talking the other day
mentioned about monopolies. I would
agree that if there ig a monopoly, it
has to be seen, properly controlled
and directed in a manner so that it
does not become injurious to the in-
terests of the nation znd the people.
But in a planned, controlled and pro-
tected economy where is the mono-
poly? When the country can plan out
first and then all the industries are
controlled and licensed, other indus-
tries if they are smaller are also pro-
tected then the injury of monopoly
is not there, Moreover, prices are
also controlled and distribution can
also be directed and controlled, Un-
der these circumstances, the injury
of monopoly does not exist and we
can take advantage of people who
have the talent, the gift and the neces-
sary knowledge for building up the
country for the growth, progress and
development of the country. 15 4
people are only to be frightened by
the word ‘monopoly’, I have nothing
to say. But whatever worse things
monopoly can carry, let ug examine
whether they are free to do it. In
spite of that the hon. Finance Minis-
ter has appointed a commission and I
am very happy that he has done that.
If there is concentration anywhere
and if the policy needs to be changed
as far ag planning, control and pro-
tection to rival industries are concern-
ed, that hag to be remedied. But the
hon. Finance Minister and the Gov-
ernment are quite glert to that; that
is very apparent,

I have no quarrel whether it
leftist Budget or a rightist

isa
Budget;
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whether it is a socialist Budget or a
capitalist Budget., People may name
it any way they like.

Shri Kashi Ram Gupta (Alwar):
Or midway between the two,

Shri Kamalnayan Bajaj: It may
be midway or even the third way. 1
would like to see¢ wlhiether the Budget
can enthuse the spirit and create a
favourable atmosphere so that goods
are produced in the country and de-
velopment goes aheaud. We have two
enemies on our borders and, as it has
been said, they are {fiiends today.
There is a danger all the time and
within whatever time that is avail-
able to us if we can build up our
industries to strengthen not only our
defence but also for cur general eco-
nomic welfare, we must not lose that
time. 1 would like to judge the
Budget from the point of view of
whether whatever talent that iz avail-
able in the country for dcveloping the
country is given full scope and impe-
tus so that we can develnp our coun-
try fast. If you want to take away
wealth from them, it can be taken
away any time, the day you like, That
is entirely different. But if the talent
that is available is frustrated and is
not given the scope, the time and
opportunity to develop cur nation, I
think, not only the general growth
will be impaired but it will lag be-
hind and also our defence and our re-
sources will not be built up to the
extent we ought to build in the face
of the danger from the Communist
country and also from Pakistan,

Therefore, to my mind, whether the
objective before our country iz socla-
lism or whatever ism it is, there are
two things, namely, whether cur
priority is for fighting poverty, igno-
rance, illiteracy and disease of whe-
ther we should give priority to re-
moval of disparity, We want 1{o
achieve both the things and we should
achieve them., But digparities cannot
be removed altogether; complete dis-
parity has not peen removed even in
Russia. But it can be lessened. Now,
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should we take that as the foremost
step and shoulg priority be given for
removal of disparity as far as that is
possible, or should we take the first
step 1o remove poveriy, discase and
ignorance? Where iz the emphasis?
When one section of people in tae
Congress place the emphasis on the
one thing and another seclion on the
other thing, our friends in the Com-
munist Party taink thil there is a
division in the Congress. It is a ques-
tion of emphasis and priority. To my
mind, we should remove poverty first
ang if we can take the help and
assistance of those people who can
help us in removing that  poverty,
there is nothing wrong about it,

Seth Goving Das made a very valu-
uble point which I have also been
saying many times and that is that
real happiness is not found anywhere,
whether it is among the poor or the
rich, To my mind, the i'ls of life are
because mostly our  economy is
money-oriented, materialistic, deve-
loping economy, Unless some moral
and spiritual values are added #nd
we reorientale economic development
accordingly so that the spirit of sacri-
fice and contentment is there, T do not
think we can really get real happi-
ness, peace and contentment in the
country because we will have only
material progress and if there is only
material progress and the emphasls is
there, it naturally leads to corrup-
tion and malpractices because in such
an economy and in such an atmos-
phere people think that wealth and
money value are the most important
and other things are relatively less
important. If Gandhiji had succeeded,
more than anybody else it wag in
creating a climate of spiritual thought
and he gave moral fibre to the coun-
try. 1 think, where we are failing is
that we are losing that moral and spl-
ritual fibre that we should have in
the atmosphere. If we could do that,

1 suppose, many of our ills will be
removed,

Now 1 come to the Budget propo-
sals, The Super Profits Tax has beem
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removed, but instead the Surtax has
been brought about. While for the
Super Profits Tax the base was smal-
ler, that is, only the capital and the
reserves, in the case of the Surtax the
base has been made a little wider and
10 per cent has been allowed in res-
pect of this, While it appears to be
4 per cent it is not exactly 4 per cent
because the base is wider. If you take
the interest paid on loans and other
things, these days you have to pay
interest which amounts to 7}, 8 or
8} per cent or whatever it is. So, the
difference is only the additional ad-
vantage or the facility that has been
given. As regards the S.P.T., when
the bave was calculated 10 per cent
of the taxuble profit was also allowed
to be calculated. But that facility is
not there in respect of the Surtax.
Also, in S.P.T. if there was a defi-
ciency in any particular year, that
deficiency was allowed to  be
carry-forward next year. This is also
not provided for in this Surtax. As
regards 23A Companices, the super tax
has been increased by 9 to 10 per cent
and because of those selective indus-
tries where the Finance Minister has
given some facility under Part IV of
the Schedule I of the Finance Bill, the
taxes of those 23A Companies have
not only becn increased but they have
also to pay the dividend tax. So, both-
ways the taxes have been increased.
Apart from that, the tax on dividend,
according to me, is non-ethical tax.
It according to Vinobha Bhave or
Sarva Sewa Sangh, money should not
earn anything, it should not be allow-
ed to earn interest, if the Gowvern-
ment takes that view and enunciates
a policy of that kind that only the
human labour alone should be reward-
ed by money and that money should
not be allowed to earn interest, I
would entirely agree with that. But as
long as that policy is not accepted, you
might as well have a tax on salaries
and say that of the salaries Bill that
vou pay in a particular company, cer-
tain percentage will be taxed. Now,
people have made investment with the
knowledge that this investment iz to
give them some return. Even with-
out paying that legitimate return, you
tax. It is a mon-ethical tax, aceord-
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ing to me. 1 agree that after what-
ever you think is reasonable, after
providing that reasonable return on
investment, if the higher return was
given and if you were taxing it, it
was guite in order. Last time when
the Finance Minister introducced the
dividend tax, 6 per cent of the divi-
dend was allowed tax-free. But this
time—I do not know why—he did not
think it proper to do so.

Now, Sir, the Compulsory Deposit
Scheme has been discontinued and in
place of that the Finance Minister has
brought in the Annuity Deposit
Scheme. The removal of the Com-
pulsory Deposit Scheme, as far as the
lower slabs are concerned, is a dis-
tinct relief, The lower-middle class
and the middle-class has benefited by
it. 1 think, they needed the reliet
much more than anybody else. To
that extent, ] am very happy. But
under the Compulsory Deposit Scheme,
the interest was tax-free. Here, under
the Annuity Deposit Scheme, the in-
terest is not made tax-free, While it
is said that under the Annuity Depo-
sit Scheme, whatever you deposit is
exempted from the tax but when you
receive the instalment, that instalment
is added to your income and it is tax-
ed at that stage. Instalment should
be exempted from tax. To my mind
the Annuity Deposit Scheme is a
redundant tax and unnecessarily it
will  involve administrative work.
After ten years, supposing somebody’s
income is stationary, in the eleventh
vear, he will be paying to the Gov-
ernment the same amount and receiv-
ing the same amount from the Gov=-
ernment because of the instalment that
he has to receive back. In that res-
pect, it will be redundant or as is
called in Hindi gorakh-dhandha. Tt
is the administrative difficulties that
he has taken on his hand. If he real-
1y wants to have the Annuity Deposit
Scheme, let him have it. But why
pay the instalments annually? Why
not fix a particular year, or at the age
of 60, or whatever it is, or at the time
of death, when you can pay it in one
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instalment or in five instalments or
whatever the number may be? If you
do so, it will be much more helpful to
the assessee and also to the adminis-
tration because
will be removed.

Then, Sir, Expenditure Tax has also
been introduced this year. It was
there already. As I have said, if every
two or three years the fiscal policy is
re-oriented in a different way, it
creates a lack of confidence in the
minds of the taxpayer. Last time,
when the Expenditure Tax was intro-
duced, the previous year’s expenditure
was not included. But this time, apart
from the highest slab, the previous
year is also inciuded, The cxpendi-
ture incurred in the current year will
also be taxed which, I think, is not
quite right or proper. It is not going
to yield much of the tax either, but
instead a lot of clerical work will be
involved,

The Estate Duty has been enhanced
by more than double, about 85 per cent
.and so on. If it is necessary, it should
be done. I have no grievance because
there will be hardjy few people who
will be paying death duty at that
rate. It has been calculated in the
Budget itself that the share of the
Estate Duty to the Central Govern-
ment wiil be Rs. 5 lakhs only. So, if
it amounts only to that, it will only
lead to a certain amount of discontent
and bitterness and if such a heavy tax
is levied, it will only induce people
to go in for more mal-practices and
corruption. When we want to remove
corruption and so on, why are we
driving people to take to more methods
of corruption and mal-practices and
so on and so forth? If you want to
take away the money, it should have
been done in a gradual way. But this,
to my mind, is a legalised expropria-
tion or confiscation of money. You
can do that because you are empow-
ered in every possible way. But it is
not fair to do so. In the Lok Sabha,
I think, hardly about two or three
-people would be, if at all, in a position
to pay when they die, Under these
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circumstances, 1 think, it we want to

remove corruption . . ,

Shri D. C. Sharma
Who are they?

(Gurdaspur):

Shri Kamalnayan Bajaj: I do not
think it would be proper to name them.
The Finance Minister would be a more
proper person to tell about them be-
cause I do not know the details and
it would not be proper on my part to
give those names,

The main thing is this, We would
like to generate the climate and at-
mosphere and enthuse the spirit by
which our country can develop faster
industrially and economically. if that
is to be done, whatever the readjust-
mcent has been done, on the whole the
Finance Minister has not given that
much of impetus to the whole atmos-
phere. It is apparent because the
share bazaar, on the whole, has gone
down. If certain selective scrips have
gone up, it is because of some of the
concession which  have been given
to the selective industries. In this res-
pect, T think the Finance Minister has
done very well. He has chosen some
industries which are more important
of view.
There we may differ, That is a diffe-
rent thing. But the principle to select
industries which are more important
from the country’s point of view and
given them some more relief is a good
principle. Apart from the industries
that he has added, I would like him
to add to that list the transport indus-
try, the engineering and chemical
industries and also the sugar industry
because there are some of
the industries which are really going
to help us in many ways. The sugar
industry will help in the cooperative
sector and also the cane-grower and
also the engineering and the chemical
industries deserve more than anything
else.

Dr. M. S. Aney: The budget which
is before us was introduced by the
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Finance Minister with a speech
in which he had laid down
the general principles which

those who have got some know-
ledge of economics would easily ac-
cept as the correct ones, And pro-
bably, his idea in introducing all those
big principles of economics in his
specch was that his budget should be
judged by the people in the light of
those principles which he had enun-
ciated therein. That may have been
his idea, but I find that people come
with their own ideas whenever they
approach the question here, and we
find that those who take a different
view do not try to understand the
view put forth by the person who has
made the proposals, but he brings to
bear ccertain  other  considerations.
That is the difficulty.

In my opinion, the spcech at least,
apart from the proposals which he
has made, has given us a correct idea
of the approach which the Finance
Minister has got while framing his
proposals,

15.32 hrs,
[Dr. SaroJiNt MamisHr in the Chair]

Butl what I find is this that it is rather
difficult for a layman to appreciate
the budget propesals. I am not an
economist in the true sense of the
term, but I am a layman, and I want
to approach this budget from the point
of view of a layman. Some people
want to approach it from the point of
view of the resolution on democratic
socialism which was passed at Bhu-
baneshwar. Some others want to ap-
proach it from some other point of
view, but T want to approach this
budget from the point of view of a
layman and nothing more than that.

The one thing that strikes me most
in this budget is this that the hon.
Finance Minister was really lucky
when he accepted this job and had to
present this budget, because he had
not to face the deficit of about Rs. 16
crores that was anticipated in the
budget by the former Finance Min-
ister who had framed the proposals
for 1963-64, but on account of certain
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things that have happened we find
that there has been a tremendous in-
crease on the revenue side and a de-
crease on the expenditure side, so that
he got a considerable windfall, so to
say, which made it convenient for him
to get a good surplus or to show a good
surplus in his budget, For example,
he has stated that instead of the deficit
of about Rs, 16.22 crores at the end
of the current year, he wil] have a
surplus of Rs. 88.34 crores according
to the reviseq estimates of Revenue
and Expenditure, which means that
there has been a net increase in reve-
nue and a decrease in expenditure in
1963-64. This was indeed a very lucky
thing for him.

With this big surplus that is expect~
ed in 1963-64, what do we find in the
budget estimates? The budget esti-
mateg for 1964-65 place the total reve-
nue receipts at Rs. 20,95,12,28,000
and the expenditure figure at
Rs, 20,41,30,96,000. This shows that
without having recourse to any mea-
sures of additional taxation, he could
have got the money needed for the
whole expenditure that he wanted to
incur, because gccording to the figures
supplicd he would have a surplus in
his hand of about Rs. 53.81 crores, or
to be exact, Rs. 53,81,32,000. On ac-
count of the additional taxation pro-
posals which he has made and placed
before us, he would be able to get
about Rs. 40.27 crores more. That
means, that, so to say, there is a sur-
plus of about Rs. 94.08 crores in his
hands. Lest there should be any pos-
sibility of mv having misunderstood
him or misinterpreted him on this
point, T would quote the relevant por-
tion from his own budget speech. Al
page 18 of Part B of his speech, the
hon. Finance Minister has stated:

“As a result of all the changes
I have proposed in the direct
taxes, there will be an additional
revenue of Rs 15 crores to the
Centre. The abolitinn of the Com-
pulsory Denosit Scheme and the
introduction of Annuity Deposit
Scheme will result in a net credit
of Rs. 50 ecrores in 1964-85 on the
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capital side after allowing for a
drop of Rs, 7 crores in the ac-
cretion to the Iron and Steel
Equalisation Fund.

The combined effect of the
changes in taxes and deposits will
be a net gain to revenue of Rs, 40
crores and to capital of Rs. 50
crores . "

So, there is a nel gain of about Rs. 90

crores on both capital and rtevenue
sides put together,
Then, he proceeds to say:
“Given the present economic

situation, to which I have referred
eariier, this order of deficit, I
think, should secrve the best the
requirements of growih as well as
reasonable stabilily in prices.”,

My point is that the fact that there
is this extraordinary surplus of about
Rs. 94 crores means that Government
are taking from the pcople so many
rupees more than is needed by them
for the sake of running their admin-
istration according to their own ideas.
This is what it mecans. This sum of
Rs, 94 crores is a burden upon the
peap'e of India, Taking the popula-
tion of India as about 43 crores, it
works out to a burden of about Rs. 2.3
per man. That is the burden that each
person has to bear not for the sake of
running the administration, not for
getting a proper administration of the
country but for the sake of allowing
in the hands of the hon. Finance Min-
ister a surplus of about Rs. 94 crores.

What does this burden of Rs. 2.3
per man mean? The average income
of an individual has been variously
described in various reports, but I
shall give the flgure from the Gov-
ernment’s own publieation which 1
have got in my pocket, and which
places it gt about Rs. 326 per year.
Rs. 328 is the per capita annual in-
come on an average, This works out
to a dally income of about nine annas.
So, we find that a person whose daily
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income is about nine annas iz called
upon to contribute to the ireasury
Rs. 2.3 per year for the sake of al-
lowing the Finance Minister to have
a comfortable surplus in his hands to
manipulate on. As every hon. Member
knows, there has been a debate in this.
House geveral times on the high prices,
on the rise in prices and so on. This
sum of nine annas daily is not enough
for a person to feed himself properly,
ang is not enough to enable him to
have even one good meal, not to speak
of other things. Leaving aside the big.
classes and the common man who may
have benefited in some way, the buik
of the population consists of those
peopie whose income is evidently
much below nine annas g day, be-
cause the figure of nine annas is only
nn the average, So, it is the famish-
ed and starving people of India who
are called upon to bear this burden
»f Rs. 2.3 a year. So, what we would
have expected from the hon. Finance
Minister was this. His sympathies
shoulq have gone towards those people,
in order to give relief to them, In-
ctead of trying to add to the treasury
balances to the extent of Rs, 40 crores
or so. These Rs. 40 crores could have
been obtained by streamlining the ad-
ministration or by effecting economies
in administration. We hear that these
poor people are intending to have
morchas and so on, and this kind of
situation could have been avoided, if
only relief could have been given to
them. This is what I would like to

urge

So, T would submit that the budget,
though framed with the best of inten-
tions and with a proper and scientifle
approach also has falled to give relief
to those persons to whom such relief
was very much necessary,

On this point, T also want to draw
the attention of my hon. friend, the
Finance Minister, to a dictum of the
late Prof. Gokhale. I was glad that
in today’s debate a reference was
made by my hon. friend, Shri S. S.
More, to Prof. Gokhale. T have mod
got the full text of what Prof. Gokhale
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-had said, but I remember the gist of
it. He used to say that nothing is
more dangerous than to have in the
hands of the Government a big sur-
plus, because that takes away f{rom
the spirit of running the administra-
tion and carrying on economically and
using the money for the benefit of the
people and effecting retrenchment in
expenditure. A surplus in the hands
-of Government goes against that spirit,

Now one of the principles which the
hon. Finance Minister has enunciated
is the need for Government, along
‘with an attempt to find resources for
the nation’s needs, to observe the
principle of strict economy and try to
retrench  unnecessary  expenditure.
"That may be there. But with such a
big surplus in the hands of Govern-
ment, this incentive for economy goes
.away.

We already find in the running of
:s0 many institutions and corporations
.—]1 have not the time to go into de-
‘tails; if T had time, I could have
read from the reports of the Public
Accounts Committee several cases—
that most of those persons in charge
.of those corporations have been reck-
less in dealing with the money placed
at their disposal. So when this big
gurplus in the hands of Government
goes to those people, there is more
chance of their being lavish in ex-
penditure than being economical in
their use for the welfare of the peo-
‘ple.

Here I want to make a reference to
one principle which has been laid
.down in our ancient tenets of eco-
‘nomics and polity.

IWETRT Joq4H, 7 areqr afaswda,
HEH AW HACTH HRA & T 7

The principle of taxation has been
recognised and sanctified in our
ancient economic tenets. You realise
taxes from the people for their own
welfare, not for your glory. And how
was it to be used? It was to be used
:as the sun takes the waters from the
;geas and returns it a thousand fold to
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the earth. It is in that spirit that taxes
have to be rcalised from the pcople.
A cultivator sows one seed in the
land; in return he gets a hundredfold.
It is in that spirit that the ruling party,
the administration has to manage the
money taken from the people. That
is why it has been stated:

afear ainrel wfaa fowan ifag qan

more graceful when
their treasures are emptied for the
welfare of the needy and poor’. This
is the principle which we want the
ruling party to observe. We are the
persons who created a democratic
body. We want them to keep in view
these old principles of economy along
with the principles of modern eco-
nomy. Ancient Indian economy re-
quires them to use public money in
such a way as to enable them to re-
turn it a hundredfold or a thousand-
fold to the people in the form of bene-
fits and welfare schemes. That is the
idea.

‘Kings look

While on this point, there are two
or three small points of an adminis-
trative nature which I wish to make
before winding up my speech. The
first is this. If we have to run gov-
ernment properly, we have to see that
not only the people are pleased but
those whom they employ to run the
administration are also pleased. I find
that most of the servants in technical
lines who have taken up government
jobs want to run away and find jobs
in the private sector. There is a great
tendency in that direction. The result
is that at a time when Government
stands in need of the largest numbers
of technicians for the various projects,
the men they have trained for the
purpose try to run away and join
elsewhere. So they must look into the
matter and see what are the grievan-
ces of the persons who are serving as
technicians in the public sector and
remove those grievances. One of the
things which has come to my notice
and which T wish to bring to the
notice of the hon, Minister is that the
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Atomic Energy Department, which
has been in existence for the last
15 years, is still treated as a tempo-
rary department. Not being a perma-
nent department. many of the benefits
and privileges which go to the emplo-
yees of permanent departments, are
denied to the employees of the Atomic
Energy Department.

There arc several other departments
like this. I sayv this is bad economy.
It is a bad policy to keep your servants
who function in these big projects in a
state of suspense in regard to  their
future, so much so that they feel it is
better to go away and join some pri-
vate master. This is a point which I
want to bring to the notice of the
hon. Finance Minister.

There is another thing. In the pre-
sent situation confronting us on our
borders Pakistan and China are think-
ing of doing something which consti-
tutes a potential of great danger to
India. What is the way for us to get
out of it? Recently, we have found
that our old friends, the UK and US,
who came to our help at a critical
time during the Chinese invasion,
have been now lukewarm in their at-
titude. Why is it 507 My own idea
is that it is the attitude of the Gov-
ernment of India which is responsible
for this. It is the attitude of the
Government of India itself towards un-
doing the wrong which has been In-
flicted on us by China, the way we
arc trying to proceed in that matter,
that has created the impression that
India does not want to fight to undo
the wrong done to us but want others
to do that for us. There the difficulty
comes. Unless you are yourselves
prepared to shed your own blood to
regain your position, there would be
no enthusiasm among people who are
your friends to come to your rescue,
This is the reason why the UK and
US, which came to your help at the
critical time are now showing a wvery
peculiar attitude, an attitude about
which we feel so much anxious.
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I want the Government to take note
of this situation. Also in administer-
ing the country, greater attention
should be paid to create a live interest
among the people, create a paltriotic
attitude of giving something for ihe
country. At the same time, they
should see to it that the surplus that
is there in the hands of the Govern-
ment, the money that the Government
has taken {rom the people, should be
better and more usefully spent, for the
benefit and welfare of the people.

Shrimati Vijaya Raje (Chatra):
Madam Chairman at the outset, I
would like to say that 1 am not an
economist, nor do I profess to be an
expert on financial matters. But I
claim to know the acute hardships and
abject poverty of those who have
elected me to represent them here. It
is with this aspect in wview that I
would like to say a few words on the
budget proposals. We were anxiously
looking forward to the Budget, and
the rural population too had heen
eagerly looking forward to some relief
by way of cheaper food and cheaper
clothes. But I regret that the Budget
in this respect has proved to be both
a great disappointment and a betrayal
of the hopcs and aspirations of the
common man.

Unfortunately, the Finance Minister
has not given any express indication
of controlling the prices of daily neces-
sities, the burden of which is rcacting
sharply on the common man.

The food prices have not declined,.
and the price of cloth has already re-
gisiered an upward rise, and threa-
tens to rise even further.

The abolition of the Compulsory
Deposit Scheme, reduction of the
rates of income-tax on the wvarious
slabs, aholition of Super Profits Tax
and certain excise duties are no
doubt welcome  features of the
Budget but on closer scrutiny it is
apparent that the Government has
taken much more by the left hand
than what little it has given by the:
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right hand. The drastic upward revi-
sion of the Estate Duty, the Gift Tax,
the Wealth Tax and the new Surtax,
rob the charm of the over-all relief
given to the tax-payer. The Budget,
therefore, is a poor attempt at mitigat-
ing the seething discontent with little
doses of mercy. Unless the impact
of economic growth is felt by a con-
siderable section of the people, these
Plans and surveys will carry little
conviction with the people.

Whether the Government explains
the shortfalls by statistics or tries to
make them up by increased taxation,
the fact remains that the lot of the
common man will still remain un-
changed. The common man is being
deprived of the basic necessities of life
and is being slowly and systematically
crushed under the increasing indirect
taxes levied by the Central Govern-
ment. He is a victim I should say,
of all the ill-advised thinking of the
Government,

Instead of producing food, the Gov-
ernment is wasting its time in sociali-
sation of food distribution and con-
trols, which have been the bane of
our cconomy. Even the Minister of
Community Development is said to
have complained that the lack of pro-
press in the rural sector is due to too
much centralised planning. It is a
thousang pities that in an agricultural
country like ours, agriculture should
have been sp criminally mismanaged
for the sake of the Government'’s plan-
ned economy.

However, I am glad that the Prime
Minister has, even at this late stage,
changed his views on the subject at
least, Addressing a mceting of the
National Development Council on 8th
November last year, he said:

“Ppople seem to think that an
industrial plant solves all the
problems, which it does not. At
the present moment in JIndia,
whichever way you start, you
come back to agriculture, We
dare not be slack about it as we
have been I am afraid.”
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Even Mr. Khrushchev, in November
1962, said at the Communist Party

Central Committee that it was old-
fashioned to regard steel as the only
measure of modern economy,

Industry seems to have fared no bet-
ter. Here, tog, because of the Govern-
ment's socialistic policies, the State
sector is pitched against the interests
of the country. Though the perfor-
mance of the State sector leaves much
to be desired, yet the investment in
this sector seems to be 'on the ascent.
In the First Plan il was 46 per cent,
in the Seccond it was 54 per cent, and
in the Third it is estimated at 61 per
cent. 1 am afraid that with the new
taxation measures. the Finance Minis-
ter will be accelerating th speed of
State monopoly in all economic fields,
and will eventually succeed in com-
pletely eliminating private enterprise
from the industrial map of India,

It would be interesting to pause for
a moment to think whether the perfor.
mance of the State sector has been
commensurate with the progressively
increasing investments in that sector.
Apart from incurring huge losses,
there is hardly anything worth men-
tioning on the credit side. By way of
illustration, 1 would like to quote a
few instances.

According to a news item in Febru-
arv, 1963, the State Trading Corpora-
tion and the Atomic Energy Commis-
sion had created a muddle trying to
outbid each other in Japan over the
export of ilmenite, resulting in gz loss
of oneg crore of rupees worth of foreign
exchange.

In the NCDC, another major public
sector concern, while the sales went
up from Rs. 282.30 lakhs to Rs. 1,317.65
lakhs between 1956-57 and 1961-62,
profits in the same period declined
from Rs. 2592 lakhs to Rs, 11.89 lakhs.

The Comptroller and Auditor-Gene-
ral of India, in his Audit Report (Com-
mercial), 1963, has stated, after ana-
lysing the financial result ot 46 Gov-
ernment companies as on March, 1962,
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that on an employed capital of
Rs. 1,090.75 crores, the net result of
operation of all these companies shows
a loss of Rs. 10.60 crores.

According to the same report, the
threz steel plants of Bhilai, Durgapur
and Rourkela had together incurred a
loss of Rs. 40 crores.

The yield of the public sector is
therefore a matter of concern, since
the resources employed there would
have yielded better results elsewhere,
had the money remained with the
Ppeople.

In comparison, the private sector
has to its credit the development of a
wide range of industries. We learn
from responsible quarters that during
the first decade of planning, not only
has the private sector developed vari-
ous industries, but it has provided
additional employment for over one
million persons. In the first two Plans,
the whole of the private sector under-
took 50 per cent of the national in-
vestment and produced more than 80
per cent of the additional income in
that period. So, private enterprise has
proved to be nct only an essential, but
an effective part of our economy, and,
therefore, I hope the Government will
not continue to take an unfriendly at-
titude towards this sector. Mr. Euge-
ne Black has rightly observed that

people must come to accept private_

-enterprise not as a necessary evil. but
an affirmative good.

I would now like to turn to a very
disturbing factor which is greatly agi-
tating the public mind. That is the
growing corruption that is spreading
like cancer angd destroying whatever
good that is left in us. Today, there
is not a single depariment of adminis-
tration at the Centre or in the States
which is free from this malady. I
feel that there are two major factors
which promote this evil, the system of
control and the plethora of laws and
regulations which result in the con-
centration of power in the hands of
the administration at all levels. My
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submission, therefore, is that in order
to eradicate this evil we should do
away with the licence-permit-quota
system as this is the breeding ground
of all corruption.

16 hrs.

Shri Tyagi (Dehra Dun): May I
know to which Party this hon, Mem-
ber belorfigs? (An Hon. Member:
Why? Swatantra Party), She is too
good to belong to the Swatantra Party.

Shrimati Vijaya Raje: Even Gandhi-
ji was against the idea of controis. If
the ruling party is really serious about
ending corruption, they must get at
the root of this trouble. Unless we
remove controls or reduce them upto
the level called for by international
trade and exchange pressures, no
amount of pious resolutions are going
to yield the desired results. Secondly,
we must have men of unquestionable
integrity occupying places of big posi-
tions. They must be persons to whom-
people could look to with genuine res-
pect. Unfortunately our Ministers and
Deputy Ministers have not set any
shining examples in this respect. It is
an open secret that some of the Minis-
ters and more so their deputies enjoy
a standard of living which will
put to shame even the most
ostentatious living in our country. I
hope and trust that the Finance Minis-
ter will be able to successfully apply
the provisions of the expenditure tax
to his colleagues and high officials in
order to curb the mode of living
which is obviously far beyond their
legitimate means. We have seen
how an innocent Bill like the one mov-
ed by Shri Kamath calling for a perio-
dical declaration of the Ministers’
assets was defeated though it drew
powerful support from some of the
eminent Members of the Congress
Party. It is all very well to say that
these declarations are made at the
time of elections; some may even
have the knack to explain
their gains to the Congress High
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Command but would this deceive the
general public? Standards which are
‘ncompatible with the salaries of the
wministers and their deputies do tend to
give rise io doubts that money from
doubtful sources go to swell the
coffers of these ministers, It will
remain a curious fact of history that
this Goverameni has failed to find a
satisfactory solution to any of our
major problems in spite of sixteen
years of undisturbed rule. The only
redeeming feature of this regime is
the inexhaustible patience of the poor
docile tax payer which has helped
him to survive in the face of sixteen
years of democratic tyranny,

Shrimati Savitri Nigam: There is
no doubt that the hon, Finance Minis-
ter has won {he appreciation of the
common-man by putting a very cauti-
ously arranged and cleverly woven
budget beforc the country. The over-
all reac.ion of the people at large has
becn that of  ‘relief. But before
throwing {oo many bouquets on him
woe whn gre supposed to be the watch-
dogs of this democracy and whom the
teeming millions of our country have
their trust to mould the policies mnot
only for the governing of the country
at present but to take the country on
to the path of peace, progress and pros-
perity in future have to examine and
scrutinise every aspect of this Budget
very carefully to ensure that this
Budget 1s not a juggler's  paradise
which gives temporary happiness or
relief but is economically and ethical-
Iy a sound budget and is capable of
producing a sclf-generating economy.
In my opinion there are four tests to
justify the soundness of a budget. Let
us first sec whether this Budget is in
complete consonance with the declar-
ed and accepted policies of the Gov-
ernment and how far and how effec-
tively it takes the country to that
direction of fulfilling the plan of
growth of a socialist economy. Another
important feature of a useful budget
which could be a strong economic in-
strument is its revolutionary capabili-~
ty of removing, curbing and eliminat-
ing economic evils such as vulger

2307 (Ai) LSD—8.

PHALGUNA 14, 1885 (SAKA) Budget—General 3870

Discussion
monopolies in the industrial and
financial sector, greedy controls of the
tnree fourth of the national wealth
of the country by seven or
eight families as well as the black
meney wilch cwrculates in the under-
world and creates a number of econo-
mic hazards like speculation in food-
graing and other essential goods which
makes a sori of prize gods who dictate
prices, which has made this country
a middle man's paradise. If the hon.
Minisier thinks that the mere imposi-
tion of slightly higher rates of tax
on gifts and estate duty is going to
remove ageold disparities and inequali-
ties, he is very much mistaken. If he
is under the impression that a few re-
forms in Income-tax Act are going to
change the ferocious lions into honest
milch cows and their ageold haibt of
tax evasion could be changed over-
night, he is very wrong in his
assessment. 1 wish that an intel-
leciual and a great cconomist and
an  eminent  administrator like him
should have  ncorporated some
effective steps to unearth this black
noney. He should have taken
more slern steps  to curb  the eco-
nomic cvils of Chronie tvpes such as
hoarding, speculating, misuse of the
money by she bankers. etc. He should
have taken some stricler steps to
break these monopolies and imperia-
listic control of a couple of people of
the entire wealth. Are we going to
establish a socialistic socicty without

pgetting these tremendous resources
released? T am unable to under-
stand how  this Commission is
poing to remove monopolies unless
some declarations about concrete
steps to be taken by the Fin-
ance Minister are announced just
now, [ am sure that an experienced

and mature politician like him knows
which are the monopolies and how to
break them, By this Commission, ac-
tion will onkv be delayed. So, I requesy
him not to indulge Thimself in the
formation of these Commissions and
omissions, He should directly and
immediately taken action to break
these monopolies.

I would like to submit very humbly
that the hon. Finance Minister has
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made a very half-hearted effort to ful-
fil the tall claims and bold declarations
which were made at Bhuvaneswar.
No mention has been made as to what
the special steps are that would be
taken to provide these five minimum
needs; how much more money is going
to be provided tocreate more jobs for
the unemployed people, Unless we
start it now, how are we going to
fulfil the need before the end of the
fifth Five Year Plan? What are those
special steps which will be taken to
utilise the vast manpower and untap-
ped material resources to establish a
prosperous and self-generating eco-
nomy? I would like to submit that
no financial provisions have been made
in this budget to utilise the wast man-
power which is just wasting itself.

I would cite only one example, There
are about 90 lakhs of physically handi-
capped and crippled people in our
country and they are a dead-weight
on our economy. No care has beecn
taken to rehabilitate them. I  was
gurprised to see in this budget that
while the amount of money that was
earmarked for this purpose formerly
was Rs. 20,000, it has been decreased
to Rs. 19,000 for this year. [ would like
to suggest the pattern which has been
adopted by many developed countries,
Take the case of America. In Ameri-
ca, they are spending 23 billion dollars
for the rehabilitation and education of
the handicapped people and they are
realising about 25 million dollars from
these handicaped people in the form
of income-tax. If such steps could be
taken in our countrv, I am sure a lot
of gain could be made and the produc-
tion could be increased a great deal,
and all these people who are a dead-
weight on our economv could become
productive units.

In the same way, I would also like
to mention that there are thousands
of nur neglected gisters who are  just
victim of the worse tvpe of exploita-
tion. If these people could be rehabili-
tated in industrial homes and suitable
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jobs provided to them, production

could be increased and these units

which are just wasting themselves

could be made productive units.

The fourth and the most important
test of an economically secure budget
should be as to how revolutionary and
how effective it could be in raising and
releasing the national and interna-
tional resources for fulfilling the obli-
gation and responsibilities before us,
of course within the framework of our
policy and its directives.

The last important test of the budget
should be as to how far it provides an
incentive to the people for sacrifice,
saving and investment, and how far it
encourages the capital formation and
economic growth.

Several things which stand like the
road engine in the way of new and
voung industrialists have been men-
tioned by my hon, friends, and I do not
want to repeat them, But the most
harmful thing which is killing the
trust and enthusiasm of investors and
industrialists and which has not been
mentioned by anybody should be men-
tioned by me, and that is administra-
tive delays. These delays cause a
great waste of wealth, time, energy
and manpower, and make the life of
the common man and the investor and
the industrialist very, very difficult.
These delays could be removed if some
drastic steps are taken. There is no
doubt about it. T would like to men-
tion that at present the Finance Minis-
try and the departments under it are
also very largely responsible for these
delays. The Ministry is working like
an octopus with its several claws.
Every file in every Ministry has first
to  go through these claws and
these claws do not want to release
anything quickly. T would suggest
that some very effective and radieal
change should be made immediately.

We are very lucky to have such a
Finance Minister who is a man of
profound thinking. He is a man of
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experience in the political and econo-
mic filed. I am afraid that all his good
qualities will not go far enough, if
some radical changes are not brought
in the administrative set-up to remove
these delays. We are not allergic to
foreign capital or fgreign investors,
but we should be very cautious and
careful to see that this foreign capital
and foreign investors work within the
framework of our accepted directive
policies and they do not get much
freedom as fo dictate taeir terms and
attach strings to those investments.

It is a very welcome move that civil
expenditure has been curtailed and
sur-tax has been levied, But I would
like to say one or two more things.
But the people who have suggested
scrapping prohibition are neither the
friends of the people nor of the coun-
try. The nation will never forgive
such people who say that because pro-
hibition laws are not implemented
properly, it should be scrapped, Why
not they suggest that murder should
be legalised because in spite of the
fact that under the CrPC the man who
commits murder is punished, still there
are a number of murders? More drink-
ing means more crimes; more liquor
consumption means more diseases
and more accidents and more deaths,
So, T would request the Finance Min-
ister not to be misguided by such sug-
gestions.

I am very glad that an increase has
been made in D.A. and some cities
have been upgraded. But I would
like to suggest that this increase is
very nominal, keeping in view the ris-
ing prices. I am sure the Finance Mi-
nister will come forward with some
other proposals for upgrading other
cities and increasing this D.A,

In conclusion, 1 would request the
Finance Minister to provide as much
money as is required for the informa-
tion and broadcasting service, because
in this ideological age, we have to
increase and improve our information
and broadcasting department. It has
been tremendously weak, When I get
time, I would point out what are the
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shortcomings and why we have not
been able to win the various nations
in our favour.

conclude by making
another suggestion. If we want to
remove this tax evasion, insteag of
taxing individual income, the Finance
Minister should come with a propo-
sal to tax the entire family income.
That will be a very effective step to
remave the tax evasion.

pr. L. M. Singhvi (Jodhpur):
Madam Chairman, we are familiar with
the rapier-like thrust and the seasoned
adroitness of the Finance Minister and
we have fresh evidence of this in the
budget proposals which he has placed
before us and which bear an unmistak-
able imprint of his personality. It
appears to me that these budget pro-
posals represent a very skilful econo-
mie fencing and a dexterous combina-
tion of strategy and tacties. It is, if
I may be permitted to say so, the
special annual rope-trick a la TTK.

I  would

In fairness to the Finance Minister,
however, it must be said that if the
budget proposals harbour many illu-
sions they also contain an earnest of
his awareness of the social purposes
to which our financial policy must of
necessity be committed. They also con-
tain an earnest of his determination
to grapple with the economic realities
of our country. I would like to pay
him a tribute for his studied effort to
pierce. the veil that hid the face of
economic realities, as they came to
be discussed by the successive Finance
Ministers in this country.

In his budget speech, Shri T. T.
Krishnamachari has treated us to an
excellent discourse on the economic
problems which confront us. 1 can-
not resist the temptation of quoting a
particular passage. It says:

“In the ultimate analysis, the
three problems of prices, growth
and balance of payments so far
are inter-relateq and we cannot
solve any one of the them with-
out the fullest attention to the
other two. Indeed, it is only to
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the extent that all these pro-
blems are tackled within the
framework of an integrated
policy, in regard to incomes,
wages and investment that we
can hope to ensure that the
necessary investment potential is
available for the development of
the economy.”

16.21 hrs.
[Mr. DePUTY-SPEAKER in the Chair.]

The question T should like to pose
before the Finance Minister and be-
fore the House is whether these bud-
get proposals could fairly be cons-
trued as a blue-print of such an
integrated economic policy for the
nation. I am sorry to say that the
answer for the time being would have
to be in the negative. It does appear
that the most we can say in respect
of these budget proposals is that the
Finance Minister has begun an excit-
ing romance with economic thinking
but that there appears to be no firm
proposal for wedlock and that there
appears to be no definite planning for
regular matrimony at least from so
far a5 we can judge from the budget
proposals before us.

The dragon of inflation is threaten-
ing the very fabric and foundation of
our national economy. The Govern-
ment have often shown themselves
passive, invert bewildered, open-
mouthed, gaping spectators of the
spiralling rise of prices and thig mon-
ster of inflation roarg and roves at
will across the national economy with
impunity. The pace of industrial
progress has been disappointing and
has indeed been languishing in the
prison-house, if T may say so, of cer-
tain stork ideological bogeys which
are raised from wyear to year.

The agricultural policy has been,
during these years, an aimless, wan-
dering, groping, hand-to-mouth adjust-
ment. I am afraid, Sir, that our
foreign exchange reserves, as has been
rightly admitted by the Finance Min-
ister, stand at a very low ebb, and a
great deal of effort would be required
to strengthen them.
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The Third Plan visualises an increase
of 30 per cent in agricultural produc-
tion, 70 per cent in industrial output
and 30 per cent in national income.
The inputs for achieving these targets
have been staggeringly colossal. I
am afraid, in spite of these large in-
puts we have no firm assurance that
the output in the national economy
would increase at the desired level.
It appears to me tlrat the average
annual rate of increase in national in-
come during the first two years of the
Third Plan has been only around 2.35
per cent as against the target of 6 per
cent. What I would like to know is,
in what manner and with what
methods and to what extent the Min-
ister expects that these targets would
be fulfilled,

We have often felt that there is an
acute and dire need for co-ordination.
We were happy when the present
Finance Minister as the Minister of
Defence and Economic . Co-ordination
began some path-breaking work and
made a remarkable contribution in the
field of overall co-ordination. My
fears are that as soon as co-ordination
began to make some headway in the
administration, it also began to tread
on certain departmental toes and
ministerial shoes, as I had occasion to
observe earlier, with the result that
the task of co-ordination, which is one
of the most compelling and impera-
tive tasks of this administration, is
again being ignored and neglected. I
think that the results of such neglect
may indeed be disastrous. It seems
to me that after he ceased to be the
Minister of Economic and Defence
Co-ordination, the cards have becn
shuffled so often that the pivotal con-
sideration for co-ordination has tend-
ed to be eclipsed. I hope that the
Finance Minister, when he rises to
reply to the general debate, would be
able to re-assure the House that he
does not propose to allow the tasks
of co-ordination to suffer in spile of
the fact that he now holds charge of
the Finance fortfolio, Decause it is
basically through the financial powers
and through financial administration
that the task of co-ordination can be
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effectively achieved. I . would like
the Minister to tell us as to in what
manner and through what methods
and agencies he proposes to do this
work of co-ordination.

1 would like to congratulate the
Minister for making certain candid
confessions in his budget speech. One
is that our present arrangements for
the choice of specific projects and
programmes leave much to be desir-
ed. I think this House has felt the
same thing quite often and has given
expression to this particular pheno-
menon which has assumed alarming
proportiong in planning and imple-
mentation of Plans in our country.
The Finance Minister has, in his bud-
get speech, assured us that he intends
%0 strengthen this aspect of the work-
ing of his Ministry in the next few
months. We should like to know in
somewhat greater detail as to how he
proposes to do this,

Another confession he has made is
in respect of the relatively poor func-
tioning and performance of public
sector undertakings. If I were to
quote the Finance Minister, he has
admitted:

“that many of the public gector
projects are lagging behind the
schedule of their construction
and, what is more disappointing
is that their contribution to our
resources i nowhere near the
Plan estimates.”

If 1 may be permitted to add, it is
nowhere nearly proportionate to the
investments that have been made. The
public sector projects paid a divi-
dend of Rs, 1'3 crores in 1962-63 and
it is expected to pay now, in 1964-65
a dividend of the order of Rs. 2:32
crores, only. On an investment of Rs.
B0O6-47 crores in share capital, the
return is about 025 per cent! It may
be that it is possible to compute these
returng in a somewhat different man-
ner and to arrive at a somcwhat diff-
erent fizur., hut it is undeniable that
this poor performance of our public
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sector undertakings casts g profound
shadow of doubt on the public sector
understanding ag the instruments of
Congress Socialism.

For we do not want in the name, of
socialism to allow inefficiency or mal-
functioning in public sector units. We
do not want that the Finance Minister
should fall a prey to any such dog-
matic and orthodox thinking. He is
a practical economic thinker and 1
am sure he would live up to the repu-
tation that be enjoys in this country
by endeavouring to induce the orga-
nisation to which he belongs %o red
define socialism in terms of social
justice and in terms of building up sn
equitable economy, of which he bas
shown such unusual awareness. In
this he would have to liberate econo-
mic thinking in his party from ortho-
dox grooves. In this ha would have
to give substance to the ideology of
socialism by fulfilling certain objects
of social justice. I am glad that be
has shown greater awareness of these
objectives and I do hope that he would
match this awareness by equally elo-
quent actions,

I am glad that the Finance Minister
was able to reiterate, as he has done
in his budget speech, that we owe it
to the development and expansion of
our national economy that resources
should continue to be made available
to the private sector, for expansion
and for fulfilling the role which is
assigned to it in our Plan. Private
initiative, skill and enterprise can be
invaluable assets to the national eco-
nomy and I am glad that the hon.
Minister proposes to continue to har-
ness them for the cause of building
up the nation within the framework
of gocial regulation.

I am glad that the hon. Minister
has also announced that a Commis-
sion would be set up to enquire into
monopolies and concentration of eco-
nomic power in the Indian economy.
Unfortunately, it is a measurc of the
romp!rte izck of co-ordination in this
Government that on the very day the
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bhon. Finance Minister made this state-
ment in his Budget speech, during the
Question Hour a Minister of the Gov-
ernment of India, Shri Nityanand
Kanungo, gaid that it was not propos-
ed to investigate the existence of
monopoly or concentration of econo-
mic power in the country.

An. Hon. Member: How could be
know the Budget?
~ Shri T. T. Krishnamachari: It shows
that Budget secrets are well kept.

Dr, L. M. Singbvi: I did not know
‘that the seiting up of a comimnission
such as this or the undertaking of
investigation into the existence of
monapolies and  cpncentration of
power was really a Budget secret and
it this were so, then the hon. Minister
should have said thay it was under
the consideration of the Government
or that it was not in the public. inter-
est to reveal what is proposed to be
done. He had given what is down-
right, wrong, misleading answer to
‘this House. As a matter of fact, I
would like the House to call him to
account for such a misleading reply
to 2 question.

.I would like to say that in this case
there is a lot of m’szpprechension
about the existence ¢f monopolies and
concentration of economic power in
this country. It has been said. and
rightly, that this particular issue ranks
very high when it comes to its con-
troversy value but it ranks very low
when it comes to the understanding
and collation of the vast facts which
are required to study this matter. I
em glad that the hon. Minister is in-
clined to appoint a Commission go that
an objective and impartial study of
the subject may be made and so
that

Mr, Deputy-Speaker:
Member’s time is up,

Dr. L. M. Singhvl: I am the main

speaker for my Group and I am
entitled to at least 60 minutes as you

have given to other groups,
Mr. Deputy-Speaker: Is he the only
speaker from his group?

The hon.
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Dr. L. M, Singhvi: I am the main
speaker,

Mr. Depety-Speaker:
him to adjust the time.
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It is up to

Dr. L. M. Singhvi: I hope that this
Comumission would be utilised for an
impartial and objective study of the
facts as they are and for providing the
necessary correctives in a construe-
tive spirit, that it would not be allow-
ed to be subjected to any political
bogeys, that political conclusions and
prejudgements would not be allowed
to be built up without economic data.

I would like also that at least unti
then the Government ahd hon. Mem-
bers of this House would refrein and
desist from giving quack prescriptions
for the solution of the problem of
concentration of economic power and
the existence of monopolies in this
country. I am nwyself of the ~view
that most of these conclusions are
based on an ignorance of the anatomy
and physiology of the economic
organisatinn of our country. I feel
that perhaps there is hardly any
monopolv in existence in this country
as monopoly is understood in econo-
mic thinking. At any rata. 1 am
glad that an cffort is becing made to
study these matters in an impartial,
objective spirit and I would like to
compliment the hon, Minister for
making this announcement. 1 feel
that it would be in the interest of the
private sector itself to have such an
investigation and to have correctives
because the soul of private sector
enterprise is competition. Once an
effort is made to curtail monopolies or
to curb the concentration of economue
power private gector enterprise could
give an even better account of itself
than it has given hitherto.

At the same time, I hope that the
public sector undertakings are not
allowed to be immune and exempt
from the operation of the basic think-
ing which impels the appdintments of

such a commissionn The concen-
tration of economic power in the
sector enterprises, unless



General

3881

it is properly regulated, may also be
as much a threat to democratic func-
tioning in the country. This should
be kept in mind. The other day, Mr.
Kanungo said categorically, if I may
return fo Mr. Kanungo, that there was
no concentration of productive capa-
city in the country. He was not
sure that there was any other type
«of concentration in the country. One
feeis that perhaps it would have
been Dbetter, before the appoint-
ment of such @ commission, to
have the necessary data ang neces-
sary preliminary investigation in
‘the matter so that there would
have been a justification or appointing
.a commission under the Commission of
Inquiry Act. At any rate, I suppose,
now the Commission would perform
‘both the preliminary and the full-fled-
.ged task of going into this question.

I should like to say that it is true
that the Finance Minister has not
‘wholly forgotten the common man.
‘But the common man had expectations
far greater than he has been able to
satisfy through his Budget proposals.
It must be remembered, each year, that
the taxation in this country has reach-
ed almost a saturation point. The
target for 'the Third Five Year
Plan for additional taxation was Rs.
1100 crores. That target has been
exceeded already and according to
‘the proposals of the last Budget, there
-was an additional taxation of the order
of Rs. 1900 crores. It seems to me
‘that Prof. Kaldor is writ too large on
the Budget proposals and that his
‘theories have been utilised almost
‘with vengeance in not considering the

. curtailment of the previous heavy
‘burden of taxation under which the
country and the common man were
‘already groaning.

I should now like to make a refer-
-ence to certain particular aspects of
the Budget proposals. In particular, I
should like to say that such heavy
taxation may actually wvollute the
investment climate. I should like to
say that the invitation the Finance
"Minister has extended to foreign
«capital 'may remain unhonoured if
sufficient incentives mare not given
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to foreign ecapital. At the same
time, if iz true that we have 10
work out a proper framework for
the functioning of foreign capital in
this country. The Finance Minister
had admittéd that the Super Profits
Tax produced a psychological resis-
tence and it had retarded the indus-
trial growth to a certain extent. It
has now been substituted by Surtax
on profits of companies. It seems t{o
me that it would have been fairer for
the assessee companies if he would
have at least provided for the fluctua-
tion of the fortunes of the company
in realising this tax, In the same way,
the proposal to levy a dividend tax
on equity capital also, in my humble
opinion, rung contrary to the declared
policy of the Government to boost up
investments and to build up a proper
investment climate. I hope the Min-
ister would have occasion to explain
this.

The reintroduction of Expenditure
Tax has a parallel in the history of
India inasmuch as an emperor of
medieval India decided to change
the capital of this country and then
returned to Delhi after he found that
the change of Capital wag not suit-
able. The abolition of Expenditure
tax and its restoration has been a
little too swift and we would like the
Finance Minister to tell us in some-
what greater detail about the ratio-
na'e which has impelled him to rein-
troduce Expenditure Tax.

Before-I conclude, I should like to
make an observation about the work-
ing of the Planning Commission, It
can now be heard in various sections
of the country that Planning Com-
mission is progressively proving to
be a stumbling block to our progress.
Sir, T am not opposed to planning. I
feel that planned development is the
only way for development in this
country, but I do feel that the way
the Planning Commission has been
functioning is nog conducive to co-
ordinated economic thinking or to an
efficient implementation of our eco-
nomic programmes, I would not like
to go to the extent to which Mr. C. H.

b
-
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Bhabha did in an address he gave to
a Rotary club, wherein he said:

“The Planning Commigsion was,
at the beginning, a small compact
high-powered body, costing the
country only a few lakhs of
rupees a year; but, today, it is a
vast organisation functioning from
a huge structure called the Yojana
Bhavan and costing the Indian
exchequer no less than g few
crores a year, It should really
and truly be said that, apart from
anything else, this institution has
proved to be an avenue of em-
ployment for a particular type of
civil servants, for some devoted
followers of the party in power
who had to be rewarded for some
reason or other, and for a special
species of experts and professors
who could not make much head-
way in their own spheres of acti-
vity. The one outstanding result
noticeable to all intelligent people
of this country (however} is that
it has worked out some grand
basic ideas for inspiring great
hopes of the future to our country-
men. At times, the Planning
Commission has, because of the
nature of its constitution and
composition, also assumed itself to
be a super-Government and vole-
ed, in advance, the efforts and ex-
pectations of our national leaders.”.

It is true that this is a statement
which conlains some uncharitable ob-
servations, but it is also true that the
Planning Commission has shown itse!f
quite unequal to the task and assumed
proportions and dimensions which are
much too big for us to approve of,
if parliamentary democracy is to func-
tion smoothly in this country. After
all, it is not to the Planning Com-
mission but to this Parliament that
Government are responsible, and when
we sce that the Planning Commission
run- almost a para'lel Government,
we foel that to that extent parliamen-
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tary democracy in this country is being
undermined and abridged.

I feel that not enough has been
said 1n the budget speech about the
possibilities and the hopes of price
stabilisation in thig country. I would
like to know whether it is proposed
to establish a separate price stabilisa-
tion board with ample powers for the
entire country and whether it is pro-
posed to deal with the gigantic prob-
lem of unemployment in this country
in a really effective manner.

1 should like, before I conclude, to
suggest that each year we should
attempt an appraisal of our Plans
rather than attempting it in the mid-
term to find only in the mid-stream
that we have not done satisfactorily.
I wish the Finance Minister god-
speed, and hope that he will be able
in a realistic manner to take accoumb
of the wvarious submissions I have
made here and to reply to some of the
objections and apprehensions to which
I have given expression,

Shri Man Singh P. Patel (Mehsana)t
No doubt, this is a budget of my party,
but I feel that it contains a tinge of
personal individuality and that too, of
a changed individuality. There was
an impression with me before I enter-
ed this House that Shri T, T. Krishe
namachari was a terror to the trading
community. Instead of that, while
going through the budget proposal, 1
feel satisfied that here is a changed
person who has, after long experience
of trade affairs, of trade intelligence
etc. has been a little fairer to the
trading community rather than to the
agricultural community as a whole, ®
could say that here is an honest and
sincere attempt to satisfy some of the
sections of the society and the psyche-
logically of the country as a whole.

Last year, we wrre under the dep-
ression of an emergency and the heavy
taxation which was required he-mee
of the unscrupulous action of the
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neighbouring State. We were feeling
that the taxes were so high, and that
the industrial growth and the deve-
lopment of trade in the country were
stagnant somewhere, But when I see
the Economic Survey for 1963-64, I
find that there is a specific statement
made in this connection at page 14.
It says that industrial growth is
definitely more, 10 per cent as against
8'5 per cent in the previous year. That
being so, what was the necessity of
giving broad concessions to the trad-
ing community especially when
another section, namely, the agricul-
tural community is completely for-
gotten? As for the high ideals enun-
ciated in the same pamphlet, I would
like to read them:

“The success of the agricultural
programme, however, depends
ultimately on what happens at
the farm level or whether or not
adequate errangements exist 1o
provide the individual farmers
with the knowledge, resources, and
above all, the incentives needed
for additional production”,

Now what are the additional incen-
tives as understood by the hon. Mi-
nister? Only the Agricultural Pro-
duction Board and some study ieams
of the officials to survey the produc-
tion of the States? Am I to umder-
stand that when there can be a rebate
of 10 per cent on corporation tax of
income tax and surtax—and also some
concessions for foreign investment in
the country, no incentive is being
found as a special concession for addi-
tional agricultural production in the
country?

It is an accepted fact that about
50—55 per cent of the total national
income is from the agricultural sec-
tor 60 per cent of the apgricultural
population are holding below 5 acres
of land, Should we not give incen-
tives to this majority class of 60 per
cent haolding below 5 acres in order
to ensure additional production? In
h's sneech earlier in the day, Shri
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S. S. More has given a sharp warning,
Am I also to understand that because -
the man in the trade is somewhere
nearer to him and the man in agricul-
ture farther away, these concessions.
are not being found for the latter?

Shri T. T. Krishnamachari: May 1
tell my hon. friend that Rs. 558 crores
are set apart for State plans, the bulk
of which goes to agriculture and pow--
er? That is the contribution of the-
Centre for the next year,

Shri Man BSingh P. Patel: I am-
thankful for the information. I do.
agree that a major amount might be
going to agriculture, because it consti-
tutes g major share,

But I am trying to argue the point
about incentives. What direct incen-
tives are being proposed in the current
Budget to increase agricultural pro-
duction at the farm level, incentives.
to those who hold less than § acres?

Granting for argument's sake that
there are irrigation facilities, in cer-
tain States there is no flow irrigation
in Gujarat at all. We want electricity
to be given to the egriculturists, Is it
being subsidised by each State for
agricultural production?

The second point is about the excise
duty on diesel oil being utilised in oil
engines. Hardly 10, 12 or 15 per cent
of the tlotal diesel oil consumption in
the country is on account of oil en-
gines. We are not trying to give a
minimum remunerative price for each
category of production especially in
the rabi secason, Should we not con-
sider pgiving some concession, some
subsidy, for diesel oil used or utilised
for enhancing agricultural production?
I am sorry the Minister of Agricul-
ture is not here. Recently, two
months ago, he had been to Gujarat.
This point was placed before him in
a conference that in Guiarat there is
no flow irrigation of any nature ex-
cept a new scheme called the [Tkai
project, I come from an area where -
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- there are 17,000 gil engines in a small
-area with a population of 6 lakh in
three or four tehsils,

Electricity has not reached  every
* village, but there is a restriction that
unless a village is electrified, .there
-will be no electric connection given
for agricultural purposes. So, if there
~had been a special concession in the
< excise duty on oil which has increased
its price by 40 per cent by the last
years increase in excisz, I wou'd have
- considered it an incentive to the far-
. mer class.

Not only this. "Let us look into the
. fundamental policies being announced
repeatedly by my party, We bhad
given a pledge to the people in the
“election of 1962 that there would defi-
: nitely be a ceiling on urban incomes.
"Where do I find it in this Budget?
This is the Budget for the fourth year
of the Third Plan. Neither in Part
A, nor Part B of the Finance Minis-
ter’s speech, nor in the Economic Sur-
“wvey do we find any mention that ‘here
"18 a possibility of a ceiling being
placed on urban incomes, On the
" other hand, special concessions are
veing given. The Iimport of motor
cars may be very much less now, but
the import duty of 150 per cent is
being reduced to 60 ner cent. For
whom? But there is no concession in
the excise duty on oil used by agri-
culturists,

Concessions gre given to the trading
community and industrialists. I do
not grudge them. I am glad we want

‘to accelerate the pace of industrial

production, But do we have the same
anxiety or desire to have a similar
growth in agricultural production?
Are we taking steps to give incentives
to the small agricultural holders work-
ing in their distant farms, because of
whose efforts alone agricultural pro-
duction is likely to rise? The in-
crease of about two per cent in the
first year of the Third Plan has been
wiped out in the second and ¢third
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. years. So, there is no improvement

in egricultural production, while the
increase in industrial production -has
been 13, 12 and 10 per cent respec-
tively for the three years of the Third
Plan, Should we not expect some in-

centives to this agricultural class?
Let there be incentives to all classes.

The Compulsory Deposit Scheme,
which was a psychological hardship 1o
the lower and upper middle ‘classes
has been scrapped, but jndirectly ‘and
cleverly a little more of income-tax is
likely to be recovered from pcople
with an income of Rs. 7,500 per annum
and above, because, after all, CDS
was a compulsory saving. I have cal-
culated, and I find that persons with
an income of more than Rs, 7,500 will
definitely have to pay more income-
tax. So, excepting the removal of this
psychological embarrassment there is
no concession.

16.57 hrs.
[Mr, SPeaKer in the Chair]

Who are the persons who pay in-
come-tax? They are those who get
an income of more than Rs. 3,600. 1f
they deserve concession, am I to
understand that in the case of agricul-
turists with less than flve acres .of
land, who have no other income, land
revenue should not be waived in
principle? No doubt, land revenue
goes lo the State Exchequer, but why
should there not be such a Aefinite
policy by this Government which
wants to attain a socialistic pattern of
society? For below 5 acres holding,
there should be no land revenue. Such
measures should be taken, There s a
concession on an income of Rs. 36800
to Ra. 7500 but it is not a real conces-
sion; it is only in order to get a good
name. Certain concessions have been
provided to the trade community as
a whole, I do not want to enter into
a controversy about the trading in
agricultural commodities. But if we
have to maintain the pace of growth
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and achieve the Plan target, special
incentives which I enumerated ear-
lier, such as the concession on oils,
agricultural implements, etc. should
be given. Farmer is our backbone and
this Budget is not earnest in giving
‘him concessions but gives concessions
1o city-dwellers and trading communi-
‘ties. :

I congratulate with my heartiest
-emotions the Finance Minister on the
strict measures that he js taking to
reduce tax evasion. In papers we
read that there are raids on the hou-
ses of some capitalists or big indus-
trialists and the police recovered gold
bars worth Rs. 14 lakhs and currency
of Rs, 6 lakhs and so on. The hon.
Minister should give us a quarterly or
half-yerly statement of such raids
and the money found and what action
has been taken against this type of
persons who possess such unaccount-
able wealth.

17 hss.
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17:01 -hrs.

RE: AIR CRASH NEAR CALCUTTA
Shri Tygai (Dehradun): Sir, there

is a sensational news that there was

another air crash. 1 would like you

to ask the Defence Minister to make
a statement.

Shri Hari Vishnu Kamath (Hoshan-

gabad): We have heard outside of
some crash.

Mr. Speaker: Order, order. Shri
Swaran Singh may make his state-
ment about sugarcane.

17,01} hrs,
STATEMENT RE: SUGARCANE

PRICE

The Minister of Foog ang Agricul-
ture (Shri Swarap Singh): Ag the
House is aware, Government have had
under consideration the question of
fixation of minimum price of cane for
the crushing season 1964-65 under the
Sugarcane Control Order, 1955, issued
under the Essential Commoditics Act.
After a consideration of the relevant
factors and taking into account the
trend of recoveries during the current
year, Government have decided that
the basic minimum price at the fac-
tory gate at the recovery point of



